
co、n肛 1lLE(NC‐7)OF
PLASTIC&RtlBBER PRODUCTS'
剛 ETNG N0 1SrAM17

oELD ON21&26.04.201つ
UNDER T硼E CHAIRMANSHIP OF
SHRIS.RS.REDDY,ADDL.DGFT

Meeting No.15/87‐ NC‐7/2016ofNORMS COMM■ ■■LE(NC‐つ dealing with`Chapter 39 8nd 441 orITc(Htt COde'
held on 21&2■04.2017,under■ e Chamanship of sm s.B.S.Reddy,Addl DGFT,Dhctorate Ceneml of Foreip
Tnde,Deparment ofConlmerce,Udyog Bhawtt New Delhi‐ 11001l Followhg o価 ce"attended the Meeung

l)  Shn Nand Lal,Consultant DIPP

2      Follou″ ng are the decisiong oFthe Norllls Commi“短e al掟r delibcration and RA concemed shalltake consequendal

actlon as Pcr Foreu Trade Policy/Procedures

MANUAL CASES

Request:F破ntion ofadhoc norllls in respect oFAdvance Authorindon No.0310810425 dated 10.01.2017.

Decision: As perthe wrltten conlments i"mished by thc DIPP宙de thelrlcter No 7/189/2017‐ TSW dated 20 04 2017,the

Conunittce,pproved following ad‐ hoc nolllls:

EXPORT ITEM QTY IMPORTITEM QTY required ror expo“

Ofl kg of∝ port product

Rubber compound sheet

(consisting of Acrylic
Polymer)

l kg l Acrylic Polymers h pnlnay

FoロゴAcrylic Resh

095 kg

2. Di Ortho Toly guanidiene 0 0476 kg

RA mry take consequentirl ictiotr .! pcr Pollcy / Pmcldur€s.

窃
/

SS S REDDY
AddiloR3つ

“

01`=:こ lnera of Ftrが ,111  ヽ)

Directcio19 Ct、 leral● :Foreil i l i■ 0●

MttS&:[漱
熙 Tふ 肝:uま

り

Udyo9 8hawan,Ne、 v Delhi‐110011

Case No.A‐100 M/s Devashlsh Polymers A^.Ltd, HQF No
01/87/162/164/AM17′ DES‐V‖

Status:

Approvcd

NC No.:15/AM17

Dt:21&26.い_2017
Adv Lic No

0310810425 dated 10 01.2017

RAF No
03/94/040/00848/AM17



Case No.A‐101 Devashlsh Polym.rs Pvt.Ltd.

dated 12.012017

Rcqu€st: tr'iration of adhoc norms ln rBpect of Advance Authorlzstlon No. O3lO8f0$5 datGd l2.Ol,ZOU.

Decision: As per the written comments fumished by the DIPP vide their letter No. 7/l89D0l Z-TSW dated 20.04.2017, the
Committee spproved following ad-hoc norms:

EXPORT ITEM QTY IMPORT ITEM QTY rcqulrcd for
mrnufrcturt of 1.0 kg of

cxport product
Rubbcr compound sheet

consisthg of EPDM &
Carbon Black

l kg 1.Synthetic Rubber cPDMp 0 28459 kg

2 Zhc oxide 0 014 kg

3 Carbon Black 0 3417 kg

4.Peptizer 0 020 kg

5. Rubber Processing Oil 0 327 kg

6. Process Aid (O) 0.014 kg

7. hocess Aid (400) 0.014 kg

8 Steaほc Acid 0 003 kg

RA mry trkc consequcntlal rction es pcr Pollcy / procrdurcr.

Request: Fi=ntioll oF adhoc llorms in r"pect ofAdvallce Authotttion No.0310810427 dated lo,ol.2017.

Decヽ lo● : As perthe輔●cn comments mished by the DIPP宙 de tti letcr No 7/189/2017‐ TSW dated 20 04 2017,the
Conlmittcc approved following ad‐ hoc nonns:

Case No.A‐102 MノS Devashish Poヽ
「
ne"PVt.Ltd. HQF No

01/87/162/166/AM17/DESW‖

Stattls:

Approved

NC No.:151AM17

Dt:21&26.04.2017

Adv Lic No

0310810427 dated 10 o1 2017

RAF No
03/94/040/01013/AM15

EXPORT ITEM QTY IMPORT ITEM QTY rcqulrtd for m.nufrcture
of 1.0 kg of crport product

Fluorclelastomer Compoulld sheet

α ulCanlzedソ UllvulCanttd

●ontahhg 81%+/‐ 1%
Fluoroelastomer content

l kg l. Fluoroelastomer Rubber 0 830 kg

2.Carbon Black 0120聴

3, Magnesium Oxide 0.025 kg

4. Calcium Hydroxide 0 041 kg

RA may teke conscqucntlal actlon es pcr Poticy / Procedurcs.

Z€az-s4,
S.B.S,REODYF

Addition:l Dkcctor G -.neral oi Fcrcioi) ll .1

'l:ii:i:r""f t",'fli"::ii:l,lr,=
Uii,-r . I -



C“e No.A‐103 MノS Garg:Huttens― A:bertus R費 .Ltd. HQF No
01/87/050/00214/AM16/DESW‖

Status:

Rcj€cted

NC N● .:15/AM17

Dt:21&2■ o4.2017
Adv.Lic No

0310796541 dt.10.06。 2015

RAF No.
03ノ94/040/00080/AM16

Request: Ratmcatlon of lnput output Norms .t lnst Adylnt. AuthorLauon No. 031079Gs41
dt. 10.05.2015

D€cision: The Committee considered the request of suthoris.tion holder for enhancement in the quantity of import
item and it was decided to tum down the request of authorisation holder maintaining the decision taken by NC it its earlier
Meeting No. 3/AMl7 held on 03.06.2016.

Request Amendment ln the descrlptlon of lmport lt m o.4 {.ln3t Advance Authorh.tlon lto.321qt7z33 dated
02.11.2015

Decision: The Committee considered the casc and decided to approve the amendment as requested by the firm to read the
Description of Import ltem No.4 as "I{DPE Gr.nuler/powder' lnste.d of 3HDPE Granules".
RA mry trkc consequential sction rs per Policy / Procedurca.

Request: Amcndment ln the descrlptlon of Erport Product rgrlut Advrnce Aut[orlz.tlon No. 0510395437
dt. 26.0E.2015.

Decision: The Committee considered the case and decided to rpprove the amendment as request€d by the firm to read the
Description ofExport product as "PVC Compoutrd (Ertrusion Grsde)' iDsterd of 6pVC Compound'.

RA mry take conscquentirl action as per Policy / Proccdures.

Requ6t: Amcndment in thc dBcrlption of Erport Prcduct agrlntt Adysncc Authorizttion No. 0510397287
dr. 13.01.2016.

Decision: The Committee considered ttre case and decided to epprove the amendment as requested by the fimr to read the
Description ofExpon product as "PVC Compound (Transparent Grsdc)' lnstead of gPYC Compound'. It was observed
that Import ltem No. 3 - Crbium Carbonrte (earlier approved by NC) was not applied by the firm. Hence, the ComDlttee
d€cided to delete this ltem &om the norms. Since, the applicant had not applied for this item and the licence was also not
issued for this item. The quantity of lmport ltems maintaininS its earlier decision taken in Norms Committee Meeting
No. 1VAM17 held on 28.10.2016.

s B S REDDY
AddI Onal Dヤ ecO「 Cenelal o子

DireCtttte Ccneral oi Fore19n
i、年p・卜′̂ `^‐ ‐ ― ・

Cnse No.A‐104 M/3 V,X.A. Polyme6 t\,t, ttd, HQ F.No
01/87/50/00303ノ AM16/DESV‖

Staars:

Approved

NC No.:15/AM17

Dt:21`L鴻_04.2017
Adv Lic No.

3210077733 dated o2.112015

RAF No
32/24/040/00028′ AM16

Case No.A‐105 M/sKL工 Polymers&Chemicals
Ltd.,

HQF No.01/87/50/179/AM16/DES‐

VII

Status:

Approved

NC No.:lSrAM17

Dt:21`L涎_04.2017
Adv Lic.No and Date

D510395437 dt.26.08.2015

RAF No
05/23ノ040/00217/AM16

C"● No.A‐107 M/sKLJ.Polyllle"&Chemicals
Ltd.,

HQ F No 01ノ87/50/385/AM16/DES‐

VⅡ

Status:

Approved

NC No.:15/AM17

Dt:21&26.工.2017
Adv.Lic No and Date

0510397287 dt。 ■3.01.2016

RAF No
05/23/040/00408/AM16

RA mry tskG consoquonthl rction ar per Pollcy / Procedurer.



Case No.A‐108 M71K皿 Polyme"&Chemi“L
Ltd.,

HQF No 01/87/50/386/AM16/DES‐

VⅡ

Stsirs:
Appmvcd

NC No.:lS/AM17

Dt:21`L2604.2017

Adv Lic No.and Datc

05■0397288 dt.13● 1.2016

RAF No
05/23/040/00408/AM16

Request: AmendmeDt ln thc dcacrlptlon of Eryort Product rgrlnrt Advrncc Aut[orlz.tlon No. 0510t9r288
dt.13.01.2016.

Docilion: The Committee considered the case and decided to epprovc the amendment as requestcd by the firm to read the
Description ofExport product as 

(PVC Compound (franrprrcDt Grrdc)' lnrtead of 6PVC Compound,. It was observed
that Import It€m No. 3 - Celciun C.rbomlc (earlier approved by NC) was not spplied by the fim. Hence, the Committee
decided to delete this item from the norms. Since, the applicant had not applied for this item and the licence was also not
issued for this item. The quantity of lmport ltems maintaininS its earlier decislon taken in Norms committee Meeting No.
1l/AM17 held on 28.10.2016.

RA may take consequential actlou as pcr Policy / Procedures.

Request:   Amendmentillthe description ofEEpoH Product● 80i■9t Adv8nce AuthorL"tlo口 No.0510397289

dt.13.01.2016.

Dection:lh Conlmtte considered tte case and dccidcd to approve the amendment as rcquested by the flm to read the

DescHption of Export product as “PVC Compound o■rllgion Cndo" in“ ead of “PVC Compound".
RA may"ke congequential● ction as per Policyノ Procedur".

Requ$t: Amendment in the d$crlptlon of Erport Product .B.lnrt Advrnce Authorlz.tlon No. 0510397290

dt. 13.01.2015.

Decillon: The Committee considered the case and decided to appnove the amendment alr requested by the firm m read the

Description of Export product as gPVC Compound (ErtrNion Grrde)' instcad of "PVC Compound'.
RA mry trke coNequenthl oction 03 per Policy / Pmcedures.

Rcqucats Flntlon of rdhoc normr h rerpoct of Advucr Authorhrtioa No. 03lffilylf! dr.trd 25.o2,20ly'.

Dcclslon : Thc Committcc consid€red the casc and decided to r€fcr to DIPP,

S3S REDDY
A101lona Direcloi Cenelal oi「 creign ll■ |

Dlectcrate Ccnerr‐ l o Foroig`lT「 od

M雨S&:[m品
iW∴‖:udリ

udyog Bhawan,Ne″ pFi卜 L44● ^´

Case No.A‐ ll19 M/sKL.J.Po:ymers&Chemicall
Ltd.,

HQ F.No.01/87/50/387/AM16/DES‐

VI
Status:

Approved

NC N●.:15/AM17

Dt:21`LK_04.2017

Adv Lic No.and Date

0510397289 dt.13.01.2016

RAF No
D5/23/040/00410/AM16

Case No.A.110 M/sKLJ.Polymerg&chemicab
Ltd.,

HQF No 01ノ 87/50/388/AM16/DES‐

VI
Status:

Approved

NC No.:15/AM17

Dt:21`L2604.2017

Adv Lic No and Date

0510397290 dt.13.01.2016

RAF No
05/23/040/00411/AM16

Case No.A‐ 111 M/3 BaY.r Materlal Scbnce h^. ttd. HQF No
O1/87/50/218/AM16/DESW‖

Status:

Dcferrcd

NC No.:15/AM17

Dt:21&鴻.04.2017
Adv.LIc.No.

0310771923 dated 25.02.2014

RA F.No.

03/94/m/00294/AM16



Case No.A‐112 M/s Prlme Protr$slon &port & S.rvlce!
Pvt. ttd.

HQ F No
O1/87/171/00191/AM17/DESW‖

Status:

Dererred

NC No.:15rAM17

Dt:21&鴻_04.2017
Adv Lic No SE2 F.No.

1/24/2010:PER:EOu:KR:CSEZ

Sublect: Flntlon of Stand.rd lnput.Output ofmr for th. .Ipo,t product.

Decision : The Committee considered the case as per agenda and decided issue deficiency lettcr to the authorisation holder
for submission ofthe following information.
a) Technical descriptionvspecifications, percentage composition @y weight) ofthe products to b€ exported.
b) Detailed m.nufachring process along with t€chnical justification for wastages claimed at each stage and each of the
mat€rials required in the manufacturing process.

c) Chemical name, Technical specifications of it€ms proposed to be imported.
d) Whether the scrap generated in the process is being reused or not. If not the technical justification for its non-use may be
fumished. Ifthe scrap is being sold the sale value/commercial value may be indicated.
e) Material balance indicating calculative statement of th€ r€quirement of each of itcm for manufacture of each of export
product.

SubJecl: Flxatlon of Standard lnputOutput l{ormj for thc aryort product.

Decision : The Committee considoed the case as per agenda and decided issue deficiency letter to the authorisation holder
for submission ofthe following information.
a) Technical descriptionVspecifications, percentage composition Oy weight) ofth€ products to be exported.
b) Detailed murufacturing process along with technical justification for wastages claimed at each stage and each of the
malerials required in the manufacturing process.

c) Chemical name, Technical specifications of items proposed to b€ imported.
d) Whether the scrap generated in the process is being reused or not. If not the technical justification for its non-r$e may be
furnished. Ifthe scrap is being sold the sale value/commercial value may be indicated.
e) Material balance indicating calculative statement ofthe r€quirement ofcach ofitem for monufacture ofeach ofexpon
product.

e) Production and consumption data duly certified by the centsal excise authorities for one year

SubieCt:Fi=ation of adboc norms in口
"pect or Adv●

口ce Authoriatio口 No.0310745244 dt.13.03.2013

Declsloll:B●sed on the tech● Ical commen● orDIPP rurlltthed vlde Letter No.7ノ 414r201●TSW d■ted 27.01.2017, the

Committec● onsidered the cose and approved the● dhoc llorms as fo1lows:

sii.iriDl)Y /#4
Acjdiuonal oircstcrGgneral oiFcreigil Ii'r,tl
Directoiate G6neral o: Foreign Trade

Ministrv of Commerce & ln(justry
Gbvernment of lndia

Udyog Bhawan, Nev/ Delhi-11cai1

Cnse No.A‐113 M/SMに rO:nks Ltd. HQF No
O1/87/171/00261/AM17/DES‐ V‖

Status: Deferred

NC No.:15/AM17

Dt:21&26.04.2017

Adv Lic No SEZ F.No.

KASEZ/1∞%EOU´ /O1/2014‐ 15

Case No.A‐114 M/s lntrrnatlon.l ConvayoB Ltd. HQ F No 01/87/171/227ノ AM177DE3Ⅶ Status:

Approvcd

NC N●:15/AM17

Dt:21&26.い_2017
Adv Lic No and Datc

0310745144 dt.13.08.2013

RA F.No. 03794/040756/AM13



PVC Solld Woven Fie

Resistant Antistatic Convcyor

Belhg Typc‐ 350 cNet total

wdght ofbe■ lo o89 kg/

sq ml)

2230
Sq
Meter

l Polyester Filament Yam(1000/1500

Denic→ For Typc‐ 350

l.Ut kgAS content
cont lncd h erport
prcduct

2. PVC Resin for Tpe- 350

3.PVC PlasticLtt ehosphate/DOP

′TCA/TAP/DPAノ D10P/TCEP/REPFPS
50/REOFOS 95/ROSCAN/
SANTICIZE、 REOFOS 508)for Tbpe_
350

1.914 wSq.Meter Or

export product

Not← 1:Patt shan dec10re specirlc dellier ill lLipplllg bllls alld Bills oF elltry alld both sh● 1l be correlated at

thetime oF EODC.             α涎以に

W:鳳∬瀬rl阻:1爵11:患:WI愕糊器ⅧL憮.md“
L」■eぬe mmemm"“

"r

RA mry trke coDsoquentisl .ctlotr r! per Pollcy / Procrdurca.

PVC Solid Woven Frc

Resistant Aュ istatlc Conveyor

Bchhg Type‐ 450 oNettOtal

wcight ofbel ll 152 kg/sq.

mt)

2230
Sq
Meter

4.Polyester Filament Yam(1000/1500

Dcllie→ For Type‐ 450

l.Ut LgAS cont nt
contalncd ln erport
product

5. PVC Resin for Type- 450

6 PVC Plasticレ ro■oSphate/DOP
′TCA/TAP/DPA/D10P/TCEP/REPFPS
50/REOFOS 95/ROSCAN/
SAMICI'T、 REOFOS 508)for Type_
450

1.946噛 。Meter Or
expre prOduct

Note-l: Party shrll declare specllic denier in shipping bilk rnd Bills of entry rnd both lhrll bc corr€latcd rt
thc timc of EODC LAil-.
Note.2: RA ney call for net contents o9{nput ltcmt itr the erport ltem rnd crlcuhte thc entillcmcnts s3 pcr
rbove decfuioD 8trd tlke comequcntisl rction as per Policy / Proccdur6.

RA mry trke coNcquentLl rctlon rt pcr Policy / Proccdurca.

PVC Solid Woven Fれ Resistant

Anustatic cOnveyor Belthg Typc‐

600 octtOtal wcight ofbcl

12 835 kg/Sq mt)

7.Polycster Filament Yam(1000/1500

DenねつFor D"‐ 600●ol Lenm 1200)
l,flt lIAg cotrtctrt
contrbd h crport
product

8. PVC Resin for Tlpe- 600 3.Gll lglSq. nctcr of
Grport prcduct

9 PVC Plastlcセ∝chOSphate/DOP/
TCA/TAP/DPA/DIOP/TCEP/REPFPS 50/

REOFOS 95/ROSCAN/SANTICIZEヽ
REOFOS 508)for Type_450

2.005 l8/lsq. Mclcr of
.rport prod[ct

絣蒲:碍f81i]if‖
]ill,

UdyOg B百昴 att New DdhH10“ 1

2.925り助 .meter Or
e=port product



‐

Note'l: P.rty lholl declere specillc denier ln thippirg bltlr end Bllk of cntry .nd both ihdl bc corr€trted rt
the tlmc of EODC,
Note-2! RA msy ctll for net conteD8 of input ltcDs ln the erport lt€m and calculate ahc cntltlement! r! pcr
eboye decilion and trkc consequentirl sction it pcr pollcy / procedures.

RA miy take consequential rction er pcr Pollcy / Proccdures.

PVC Solid Woven Frc Resistant

Antlstatic Conveyor Beithg Type‐

600●oll Le唖Ⅲ 1000)Oet tOtal

weight ofbel 12.835 kg/sq mt)

10 Polyester Filamcnt Yam(101111/15CXl

Denierl For Type‐ 600(Roll Length

1000)

l.Gt L8/Lg cotrtetrt
sontrircd ln cxport
product

1l PVC Rcsh for Type-600(Roll

Length 1000)

12 PVC Plasticizσ ehosphate/DOP
′TCA/TAP/DPA/DIOP′TCEP/REPFPS
50/REOFOS 95/ROSCAN/
SANTICIZER REOFOS 508)for Tbpe_

600 oRo■ Lcngth 1000)

2.lXX l8lsq. Mcicr of
crport product

Note'l: PerB shall declare specific denier ln rhlpplng billr and Btllr of entry atrd both ihrll bc correlsted st
the time of EODC. agLl-
Note'2: RA may call for net cotrtents offnput ltemc ln thc erport item rnd c.lculrte the entitlementc aJ pcr
rbove decision rnd take consequenthl rctlon as prer Pollcy / Procedures.

RA mry takc consequentirl rctlon as p€r Pollcy / Proccdur€s.

PVC Solid Woven Ftt Rcsistant

Antstatlc Co■veyor Belting Type‐

750 oettOtal wcight ofbel

14 450 kg/Sq mt)

13 Polycster Filament Yam(1000/1 5tlll

Denierl For Type_750

1.05 LgAS conteni
contrlncd ln crpont
product

14. PVC Resin for Type- 750

15 PVC PI"iciar ehOSphate/DOP

ノTCArAP/DPAノ D10P/TCEP/REPFPS
50/REOFOS 95/ROSCAN/
SANTIC122、 REOFOS 508)for Type_

750

2.2176 \gl$, Metcr ol
erport product

Note-l: Prrty 3hrll dechre specllic denier ln rhipping bilh end Blllr of entry end both shell bo correleted rt
the time of EODC. o ,{l_
Noto.2: RA mry call for tret cotrtent! ofninput itemr in the crport ltem rnd c{lcuhtc thc cntitlcmenk rs per

above decision and tske consequential action as per Pollcy / Proccdure.

RA mry trke comequeutial .ctlon as pcr Pollcy / Procedurer.

鼎灘l職郡即
Udyog Bhawan,Ntt Delhi‐ 1looll



ヽ
）

PVC Solid Woven Ftt Resistant

Anis●ic Conveyor Bolmg Type‐

3500 oettOtal weight ofbe■

12.176 kg/Sq mt)

16 Poしester F■ament Yam(10∞ /1500
Denicrb For Type_3500

1.05 kgAg contcnt
cont ln.d h export
plduct

17.PVC Resh for Ъ申‐3500 ■42“

"パ

詢.meter or
exPore product

18 PVC Plastlctt choSphatc/DOP

ノTCA/TAP/DPA/D10P/TCEP/REPFPS
50/REOFOS 95/ROSCAN/
SANTICIZEL REOFOS 503)for Tbpe_

3500

2.5725 lglsq. Mcter of
erport product

Notel: Prdy shsll declare rpecilic denier ln rhippitrg blllr rtrd Bilk ofontry.nd both shdl b€ correhtcd rt
th€ time of EOIrc.
Note'2: RA mry crll for net coot"ot offit"ms in thc erport ltem rnd calculrtc thc entltlements as per
rbove decision rnd tske coNequenti.l eiiion as pcr Policy / Procedures.

RA msy tske com€qucnthl rctlon rr pcr Policy / Proc€dure&

PVC Solid Woven FLo Resistant

Antistatic Conveyor Belthg Dpe‐

6000 Cover Thickness(20ヽ61
+20ヽ価1)0ヾCttOtal weight of
belt 14 297 kg/Sq mt)

325
Sq
Meter

19 Polyester Rlamem Yam(1000/1 51Xl

Denicrl For Type‐ 6000 Cover Thickncss

(20 MM+20M卜の

l.ll5 lgAg contGtrt

coDtrhcd lr erport
pmduct

20 PVC Resln for Typc‐ 6000 Cover

釉 ckness(2 0 NIIM+20～ ]MD
3.αB晩パ綺・meter Or
expore product

21 PVC Plasticttr ehosphate/DOP

ノTCA/TAP/DPA/DIOP/TCEP/REPFPS
50/REOFOS 95/ROSCAN/
SAN■ CIZEx REOFOS 508)for Dpe_
6000 Cover Thickness(20 MM+20

m

2.726 tglSq. Meter of
€xpora product"

NotG'l: Porty shall declore spcclllc denler ln rhlpplng bllb rnd Bllb of entry .nd botb rhlll be corrclrtcd rt

Note2: RA may call for net cotrtents ofltrput ltcm! ln thc crpora ltcr .nd crlcuht! thc entltlement! ar pcr
ebove dccLrlon and takG conloqucntlrl rctlon o! per Pollcy / Prcccdurcs.

RA mry take coNequentlrl octlon ss pcr Pollcy / Prccedur6.

PVC Solid Woven Flre Resistant

Antistatic Convcyor Bcltlng Typc‐

6500 Width(1067 MMD● ct
total weight ofbelt 14 683 kg/Sq

mt)

22 Poし estCr Rlament Yam o000/1500

Dcnlerl For Typc‐ 6500 Width(1067 MD
l.Ut lg/tg contont
contrhcd ln crport
prlduct

23.Nylon Yam Type‐ 6500 Width(1067

剛 )

l.flt LgAg contctrl
contalrcd ltr crport
prcdrct

|:l il:|‐

‐|  こ:,ヽ :l  ,1

鳩

い



24 PVC Resin for Type‐ 6500 Width

(1067 ⅣM
3.7“ LFq.meter Of

●
=port prod●

ct

25 PVC Pl“ici四 (Phosphate/DOP
′TCA/TAP/DPAノ DIOP/TCEP/REPFPS
50/REOFOS 95/ROSCAN/
SANTICttRξ  REOFOS 508)for Type_
6500 Width(1067mつ

2.425 kg/sq.Meter of

export product

26 Fastener wm puls“ atO Type-35/

37/37A/37A1/38/38A/38A+)ombers
ofPhs per Ron)Type 65041 Width(1067

m

Netto net

Note-l: Party sbsll declarc specllic denicr in 3hlpplDg bllb rnd Btlls of enttT atrd both shrll bc correlated at
thG time of EOIrc.
No62: RA mry clll for net contents offi1,".r iD thc crport ltcm snd crtculrte thc entittcm€trB ns p€r
rbove decision rnd take conscquetrtl.l rctlon as per Policy / Procedure.

RA moy trke consequentiol action as per Policy / Procedures.

PVC Solid Wovcn FIo Resistant

施 istatお Conveyor Bdttg Type‐

6500 Width(1219 Mhの Oet
total weight ofbc■ 14 683 kg/sq

mt)

2379

Sq
Meter

27 Polycster Filament Yam(1000/15∞

Denieつ For Tbpe‐ 6500 Widal(1219

卿

l'lxt Lg/Ig cotrtcnt
contrhad ln erport
product

28 Nylon Yarn T"e‐ 6500 Width(1219

MM)
ll.Ut lgftg contont
contrlncd ltr crpori
product

29 PVC Resh for Type‐ 6500 Width

(1219 MM)

30 PVC PlasticLσ  ehosphate/DOP
/TCA/TAP/DPA/D10P/TCEP/REPFPS
50/REOFOS 95/ROSCAN/
SANTICIZEヽ REOFOS 508)for Type_
6500 Width(1219やmの

2.,12{5 lg6q. Metcr of
srport product

31 Fastener wm pms(MatO Type-35/

37/37A/37A1/38/38A/38A+)oumbers

ofPhs per RolD TypC 651111 Widぬ (1219
1ソ1lИ)

Note‐1:Pa‖γ ghan dechre specirlc delller in shippillg bilL BIld Bllls● r entry● nd both lLall be correhted at

thetime or EODC.            _

漱篤鳳∬灘Tl出驚器織憲Ⅲl留■↓ⅧL惚.md“
LJ“e tte m■■mm"""r

RA Illay take consequentia1 3CtiOn as per Poll● yノ Procedures,



PVC Solid Woven Fむ o Resistant

Antistatic Conveyor Belthg Type‐

3000 Wmぬ (lo67 MM)Ro■
L●■山 500 Fr.oett。 ●l weight

ofbe■ 16.907 kg/Sq.mt)

5530

Sq

Meter

32.Polyester Rlamem Yam(10CX1/15KXl

DenL→ For Type‐ 31Xltl Width(1067
ⅣDИ),Rol Length 51111 FT

l.(xt kgAg contctrt
cotrtdncd ln erport
prcduct

33 PVC Resh for Type‐ 3000 Ⅵ dth

W遍山(1067や mの,Roll Length 500 FT

34.PVC PlasticLerehosphate/DOP

′TCA/TAP/DPA/D10P/TCEP/REPFPS
50/REOFOS 95/ROSCAN/
SANTICIZEL REOFOS 508)for Type_

8000 Width o067剛 ),Ro■ Length 500
FT

2,7qり疇ぃ、。Meter or

e=port producc

Note'l: Party shrll declare sp€clllc denicr h shlpplng blllr end Blllc of entry and both shetl be correhted rt
the time of EOIrc. 

o ,al)*
Note'2: RA mey crll for net contents ofnput itemr lo tbe crport ltem aDd crlculate the entitlcments rr per
rbove decision and take cons€quetrtlal action as per Policy / proccdures.

RA mry trke coNequential sctlon sr pcr Pollcy / Procedur6.

PVC Solid Woven Fれ Resistant

Antistatic Conveyor Belthg Type―

8000 Width(1067 ⅣWD Roll

Le■Ⅲ 547 FTい o total weight

ofbc■ 16.907 kg/Sq mt)

1068

Sq
Meter

35 Polyester Filament Yam〈 1000/151111

Denieう For Typc‐ 8000 Width(1067

ルM,Roll Length 547 FT

1.05 kgAg contcnt
cotrt incd ln erport
product

36 PVC Resh for T路
"‐
8000 Width

Width o067 MM,RoI Lcnm 547 F「

37 PVC Plasticレ o ehOsphate/DOP
ノTCAITAP/DPA/D10P/TCEP/REPFPS
50/REOFOS 95/ROSCAN/
SANTICIZER REOFOS 508)for Typc‐

8000 Width o067 m,Ro‖ Lc"h547
FT

2.708 Lg/Sq.Meter of

export product

Note.l: Psrty shrll declare specilic d€nier in shippln8 bllb and Bllls of entry and both shrll bc correlrted et
the time of EODC. Ar_.1r.
Notc2: RA may call for net coEtenb ol!trput item! in the erport ltcm rnd crlcuhtc the entltlcments rs per
above decislon and trke consequcntirl rction as per Pollcy / Procedur6.

RA may tske coNequcntial action $ per Policy / Procedurcs.

PVC Solid Woven Ftt Resistant

Antistatic Conveyor Belttg Type‐

8000 Width(1219 MD Roll

LcⅢ  660 FT octtOtal weight
ofbclt 16.907 kg/Sq.mt)

38.Polyester Rlamem Yam(1000/15tXl

Denieつ For Type‐ 30ul Wid山 (1219
ⅣWD Roll Lcngth 660 FT

l.Gt LgAS contcnt
contrlncd ln crport
Produet

39。 Nylon Yam Typc‐ 8000 Wid山 (1219
■ヽVD Roll Lengtb 660 Fr

1,05 kgAg content
contrlncd ln erport
product

ForeigrⅢ・3&::|1棚累i17品肛
uまり

,dyog Bhawan,New Dolhi‐ 110011

EXPORT ITEM QTY IMPORT ITEM QTY

４９０６町』



40.PVC Resh for恥 ‐8000 Widul
WMぬ (1219 MD Roll hgth 6alF「 .

4"97“頭綺.meter Or
αport product

41 PVC Pl"dcttrehOsphateノ DOP
′TCAITAP/DPA/D10PrCEP/REPFPS
50/REOFOS 95/ROSCAN/
SANTICIZE、 REOFOS 508)for Type_
8000 Width(1219 Mho Roll Length 660

FT

2.689聰パ|.Meter or
expor prOduct

42 Fastener with pin.o4atoい -35/
37/37A/37A十 /38/38A/38A+)sumbers

ofPhs per Roll)Type 8000 Width(1219

■ヽMD Roll Length 660 FT.

Net to llet

Notc-l: Prrty thrll dcclere rpcclllc dcnicr lr rhlpphg bllb rnd Blllr of entry rtrd both rhrlt bc corrclrtld rt
thc tlme of EODC. 

o ,A.f-
NotG2: RA mry crll for net oontcnts olfnput ltemr ln tha crport lism rnd calcuLtc the cntltlcmeDt! s! per
rbovc docillon and trkc conacquetrffd ectlon er pcr Pollcy / Proccdurcr.

RA mry take consequcntisl action lr per Pollcy / Procedura.

PVC Solid Woven Fre Resistant

Antistatlc Convcyor Bol如 B ηpe‐

8000 Width(1219 MM)Roll

Lngth 800 FT Na to● l WCight

ofbe■ 16 907 kg/Sq mt)

1189

Sq

Mctcr

43 Polyester Filament Yam(1000/15∞

Denierp For Type‐ 8000 Wid■ l(1219

Mり Rom Lcn帥 800r

l.Ut lSAg contctrt
cotrtdncd lr etport
product

44 Nybn Yam Type‐ 8000 Width(1219

MM)Roll Lllgth 800 FT

1.05 kgAg coDtcnt
cotrtalrcd ln crport
product

45.PVC Resin forl噺

"‐

8KlllKI Widdl

Width o219 m Rol Lngth 800 F「

46 PVC Plastictt ehOsp・・ ね/DOP
′TCA/TAP/DPA/DIOP/TCEP/REPFPS
50/REOFOS 95/ROSCAN/
SANTIC17ER REOFOS 508)for Typc‐

8000 Width(1219Mつ Rol Lem 800
FT.

2.68 kglSq. Meter of
erpora product

47 Fastcller wm puls olatO Type-35/

37/37A/37A+/38/38A/38A+)●mbers
ofPins per Roll)Typc 8000 Widul(1219

Ш  Rol Length 800 FT

Note-l: Prrty shrll declare spcclllc denicr ln shlpplng bllk erd BllLr of entry and both rh.ll bG corrclsted rt
the time of EODC. , o.el*
Note'2: RA msy cslt for net contents ofnliput itcm! in the erport item and crlculrte thc cntitlemcnt! as pcr
rboye decbion ond trke consequentirl rctlon as per Policy / Procsdur6.

RA msy take consequetrtial sction as per Pollcy / Prccedures.

403LFq.meter Of
export product



PVC Solid Woven FLo Rcsistant

Antistatic Conveyor Beltmg Type‐

8000 Width(1219 MM)Roll

Length 1000 FT oettOtal weight

ofbcl 16 907 kg/Sq mt)

２９７３鋒』

48 Polyester Filament Yam(1000/151Xl

Denterl For Ъpe‐ 81X10 Widal(1219ヽmの

Ron Len帥 101111 FT.

l.lXt tgAg contcnt
contalrcd ln crport
pruduct

49 Nylon Yam恥‐8000 Width〈 1219
MⅣD Roll Lcngth 1000 FT

1.05 *g/lg coDlent
cotrtrlncd ln export
product

50 PVC Resh for Type‐ 8∞OW組ぬ
Widぬ (12191贔のRoll Lngth 10011 F「 .

4.030 vSq.meter of

αport product

51 PVC Phttciな r ehOsphate/DOP

′TCA/TAP/DPA/D10P/rcEP/REPFPS
50/REOFOS 95/ROSCAN/
SANTIC2ER REOFOS 508)for Typc‐

8000 Wid山 (1219 Vho Roll Lcngth 1000
FT

2.689り釣 .Meter Or
export product

52 Fastener wn pllls。 4atO Type-35/

37/37A/37A■ /38/38A/38A+)oumbers

ofPins per RolD Type 8000 Wid血 (1219
MM)Rou bngth looO FT

Note.l: Party shrll declare spcclfic denier in rhipplng bllb rnd Bllb of cntry and both rhell bc corrGlatcd at
the time of EODC. p ,rJL-
Note'2: RA m8y crll for nct contcnt! oflnput iteD! ln tbe erport ltem rtrd crlculrtc the cDtitlcments rs per
rboye decision rnd trke consequentisl rction rs per Policy / Procedures.

RA may tske conscqucntial action as per Pollcy / Procedurca.

PVC Sold Woven Fire Resistant

Antlstanc Conveyor Bel“B Type‐
10000 Width(1372 MttD Roll

Le理由 800F「.settOtal weight

ofbelt 17 790 kg/Sq mt)

3346
Sq.

Mctcr

53 Polyester Filament Yam(1000/1500

Denieう For Type‐ 10000 Wldth(1372

□ヽИ)Roll Lngth 800 FT

l.U, L8llg coDt nt
cotrt lDd ln crport
product

54 Nylon Yam Type-10000 Width

(1372 MM)Roll Leng山 800 FT

l.Ut lgAS conlcnt
cotrtrh.d ln Grport
pt.(,duct

55.PVC Resh for Type‐ 101X10

(1372Ⅳ呻 Rol L… 80CI FT

56 PVC PlasticLo(PhOSphate/DOP

′TCA/TAP/DPA/D10P′TCEP/REPFPS
50/REOFOS 95/ROSCAN/
SANTICIZE、 REOFOS 508)for Type‐

10000 Width(1372 MM)RoI Length

800 FT

2.3351u助 .Meter Of

exPort product

57 Fastener wtt puls(MatO Type-35/

37/37A/37A1/38/38A/38A+)oヾ umbers

ofPlns per Ro11)Type‐ 10000 Width

(137211M)Roll Lengh 800 FT

Note‐1:Pa“りlh●ll dechre sFinc denler ill sLippillg bilL 8nd BIIL of elltry● nd both shali be correlated at

thetime of EODC.



Note-2: RA may crll for trGt content!
rbove dcclslon rnd take conrcquentlrl

Itcmt lr thc crport llcm rnd crlculrL thc cntltlGmont! rr pcr
as p€r Pollcy / Procedures.

RA mey take comcqucntlrl rctlon rr per Pollcy / Proccdurcs.

PVC Solid Wovcn Fre Resistant

Antlsmdc cOnveyor Belthg lbpe‐

10000 Wldth(1372 NIM)Roll

Length 500 FT● ettOmi weight

ofbel 17.790 kg/Sq mt)

1673

Sq.

Mctcr

58 Polyester Filament Yarn(10KX1/15∞

Denierl For Type‐ 10000 Width(1372

Ш  Rol Length 500 F「

1.05 ISA8 contcDt
cont lncd lr Clpora
product

59 PVC Resh for Type_lo∞ o Wid■

(1372 MM)Roll Lcngth 500 FT

60 PVC Phsticttr ehosphate/DOP/

TCArAP/DPA/D10P/rcEP/REPFPS
50/REOFOS 95/ROSCAN/
SANTICIZEヽ REOFOS 508)for Type_
1000KI Width(1372 MM)Roll Length

500 FT

3.074 lg/lSq. Mcter of
crport prodrct

Notc-l: Psrty shrll declare specific denier in thlpphg blllr rnd Bllls of cntry and both !h.ll bc corrchtcd rt

Note-2: RA m.y crll for net conGnE ol.ltrput itcmr ln thc Grport ltcn rnd crlculrte thc Gntlthnetrtr .! pcr
above decision snd trke consequentlel sctiotr ss pcr Pollcy / Proccdur$,

RA msy trke coNequential rction as per Pollcy / Proccdurcs.

PVC Solid Woven F“ Resistant

Antistatic Conveyor B●■hg Type‐

1001XI Width(1524 MM)Roll

Length 800 FT.● ct tOtal weight

ofbel 17 790 kg/Sq mt)

12266

Sq

Meter

61 Polyester Filament Yam(1000/1 51Xl

Denieり For Type‐ 10000W週ぬ(1524
OヽVD Roll Length 800 FT

l.Ut k8A8 cotrtent

contrimd ln Grport
pruduct

62 Nylon Yarn Type‐ 10000 Width(1524

MM)Ro‖ Length 800 FT
l.Ut kg^g cort nt
contrircd ln Grport
ptoduct

63 PVC Resin for Type‐ 10KX10

(1524動 Rol Lcngth 800 FT.
4.278Lrq.meter or

●
=pore prodllct

2.335 Lg/Sqo Meter oF

expore prodll●t

64 PVC PI“uctt chosphatcノ DOP/
TC〃TAP/DPA/D10P/TCEP/REPFPS 50/

REOFOS 95/ROSCAN/SANTIC22ヽ
REOFOS 508)for Type‐ 10000 width

(1524 ⅣDИD Roll Lcn帥 800 FT

65 Fastcner with pins(Mato Type_35/

37/37A/37A十 /38/38A/38A十 )ONmbers
ofPIns pcr Roll)T"e_loO∞ Width

(1524 MMD Roll Length 800 FT

NotG-l: Psrty shall declarc speciflc denier in shipplrg bllk end Blllr of entry and both rhell bc correlstcd rt
the time of EODC. eAil^_
Note.2: RA may call for tret contcnB offnput ltems ln the erport item and cslculrt€ ihe entitlements rs pcr
above declslon rnd tske consequentirl action ar per Policy / Procedures,

RA may take consequentirl sction a3 per Policy / Pmcedures.

囃鼈 輛

^

3.908 Lg/Sq.meter of

export product



Cage No.A‐117 M/g   ZENIrH   INDUSTRIAL
RUBBER PRODUCTS PVT,LTD

HQF No
01/87/50/Ol1295/AM15/DES‐ VII

Statt18:

Approved

NC N● .:15/AM17

Dt:21&26.414.2017

Adv Lic No 0310788486

dated 28 08 2014

RLA F No
03/95/040/00442/AM15

SutteCt:Amendment in the descr:ption of ExpOrt product● 3ahst Advance Autho『 12●t:On No.o310788486 dated
28.03.2014.

Decislo■ :T he Conlmi“ e considered tt request of irm and decided to amend export tem from“ Hlgh Abrasion
ReJstance Sheetlngs・ 7to■braslon ReJmance sheetin♂

RA may take collsequcllti● l actlo■ o9per Pollcyノ Pttodures.

Su"eCt:FIxation oF ndhoc norms in respect oF Adv●■ce Authounat10n No.0510391593 dated 15.10.2014

Dection: As per the witten conlmcnts imished by thc D/oα しPC宙dc ther OM dated 18 01.2016,the Conlmittec
approved followhg adhoc nontls.This decision applicablc only for dlis authon餡 jon,No repeatliccnce=

EXPORT ITEM QTY IMPORT ITEM QTY
Nylon 6/66 Compound(different

gradcs)

Polyamides 6/66 mediuln vis● osity

l kg 1.Melamhe Cyanurate Melamine
Cyanurate uc→

0.H45 kg

2. Nylon 5 Chips Polyamide 5 Chips 0.6212 kg

3. Nylon 66 chips Polyamide 66 Chips 0 0642 kg

RA mry trko consequcntial rctioD ar per Pollcy / Proc.durcr.

Request:  Enhancement ln the wange a‖ Owed by NC ag口 inst Advance Author:28t:On  N● . 0310796249 dated

27.05.2015,

Decision: Thc Committce consider€d the request of authorisation hotdcr for enhanccment in thc quantity of impon
item and it was decided to tum dowtr the request of authorisation holder maintaining the decision taken by NC it its earlier

嗅鼈 i昴

Case No.A‐118 M/s. Ester lndustries Ltd., Mumbal HQF No 01/87′ 050/00317ノ AM15/DESⅣ‖ Status:

Approved
NC No.:151AM17

Dt:21&26414.2017

Adv Lic No and Date

D510391593 dated 15。 10.2014

RA F.No.05ノ 23ノ040/00245ノ AM15

Case No.A‐119 M/s Guarn1lon lndb pvt Ltd"

Mumbal
HQ F No 01/87/50/158ハ M16/DES‐ V‖ stams:

Rejected

NC No.:157AM17

Dt:21&26.04.2017

Adv Lic No.alld Date

0310796249 dated 27.05.2015

RA R No.03/94/m/00122/AM16

Meeting No.20/AM16 held ol1 21.012016.

^



^

Case No.A‐120 M/s uoyd lnsulaJons“ ndia)Ltd HQ F.No.

01/87/050/00227ノ AM16/DESギ‖

stam:

Dererred

NC No.:15/AM17

Dt:21&26.い_2017
Adv Lic.No.and Date 031079725フ

dated 15,07.2015

RAR N● 03ノ95/040/∞203/AM16

SubieCt: Fixation oF ndLoc llormS in respect oFAdvallce Authorl"tio● No.0310797257 dated 15,07.2015

Decision:Thc Conlnlittee considered the case and decided to refer to DIPP

Request: Flration of adhoc norms in rBpcct of Advancc Authoriz.tlon No. 301 flXtr824 drtcd 0:i.06.2013

Decision: The Committce considered the cas€ as per agenda and decided to call for the Import licence for resticted item
fiom the authorisation holder.

SubieCt::nduJon oftw● Export product against Advance Authodnt:on N● .0510245924 dt.15.07.2009.

Dection:Tle Conllllmoe cOnsidered the request of lrm and dedded to add fouowing 2 addtlona:export tem:

1. White Alox Retort Pouch

(Dimensio口 120x180x34mm)

lN● . 11% RclcvrDt Whit!
Alor Lamlnate

0.4157 Sq.meter

2.  White  Abx  Pouch
Ollllengio■ 250x3StlxOmm)

l No. 110/0 Relcvrnt Whlte
AIor Lamitrate

0.073 Sq.meter

RA miy tak€ consequential rction rs pcr Policy / Proccdures.

Case No.A‐253 M/s. ENtmrn Rechmations HQF No.
01/87/050/00131/AM14/DES‐ VⅡ

Status:

Dererred

NC No:15/AM17
Dt:21&26.い_2017

Adv Lic No and Datc

3010094324 dated 03 06 2013

RAF No
30/24/040/00008/AM14

Case No.A‐256 M/s日oeterlndia Retort Pouches

{P)Ltd

HQ F No O1/87/050/00138/AM10/DESギ ‖ S●●Is:

Approved

NC No.:15/AM17

Dt:21&26.04.2017

Adv Lic No and Datc

0510245924 dt.15.07.2009

RA F.No.05/24/040/∞ 228/AM10



Case No.A‐257 M/s日 oeter!ndia Retort Pouches

{P)Ltd

HQ F No O1/87ノ050/00182ノ AM10/DESW‖ StaEs:

Approvcd

NC No.:15/AM17

Dt:21&26.04.2017

Adv.Lic No and Date

0510248298 dt.25.08.2009

RA R No.05/24/040/00021/AM10

EXPORT ITEM QTY IMPORT ITEM QTY
1. Tnnspatut Alor Rctort Pouch
(Dlmenslotr 135118513 50mm)

l No. l. Rclcvrtrt TrruprrGnt Alor
LrElnrtc

0.1164 Sq, Meter

2, Transparcnt Alox Retort Pouch

@imension lE040r0mm)
l No. 2. Rclcvrnt Trrnrprretrt Alor

Lrminrtc
0.0811 Sq. Meter

3. TrrNparcnt Alor Retort Pouch
(Dimemlon 250r350r0mm)

l No. 3. Rclcv.nt Tnnrprrert Alor
Lsmlnrte

0.194 Sq.Meter

RA mly trke coDscquentiel action as pcr Pollcy / Pmcrdure.

Subj€ct: lncluslon of three Export product atalnst Advence Authorlz.tlon o. 0510248298 dt. 25.0t.20O9.

Decision: The Committee considered the request of firm and decided to add following 3 additional export item:

Request:  Fixntioll oF adhoc norms ill respect oF Advance AuthorL"tion No.3010087073d● ted 26.06.2012 for the

export productFRecialm Rubber".

Decision: llle Conlmtte considered the case as per agenda and decided to cali for the hport licence for resdcted im

iom the authodsation holder

Subject: Amendment ln the descrlptlon of Erport Prdouct .t.ln3t Adyance Authorhatlon ,{o. 031079t149 dated

24.1t.2014

Decision: The Committee considered the case and decided to spprove the amendment as requested by the firm to read the

Description of Export Item as sPolyvinyl acctatG Gmuklotr iolld coDtcnl56yo +l- l% (pecked ln 16fl) HM HDPE drums

ond 5 ne begs)" lmtead of "Polyvlnyl rc.trtc copolymcr emuldon rolid contcnt 567o +/- l% (prckcd lD 1600 HM
HDPEdrums & 5- flexi bags)".

Case No.A‐258 IWs. Eastman Reclamations HQ F No 01/87/050/00184/AM13/DES‐

VⅡ

Status:

Deferred

NC No.:15/AM17

Dt:214L26.04.2017

Adv Lic No and Datc

3010087078 dated 26 06 2012

RAF No.
30/24/040/00013/AM13

Casc No.A‐259 MノSV:sen:ndust‖es Ltd. HQ F.No O1/87/050/00432/AM15/DESW‖ Statlls:

Approved

NC No.:15/AM17

Dt:21`L2604.2017

Adv Lic No and Date

0310791349 dated 24。 11.2014

RA F.No.03/95/040/∞ 388/AM15

RA msy tskc comequcnthl rction sr per Pollcy / Prcc.durct



Case No.A‐260 Mrs SNF andia)Pvt Ltd. HQ R No
01/87/4H171X1530/AM14/DES‐ VII

Ststw:
Defcrred

NC No.:15/AM17

Dt:21&X.04.2017
Adv.Li● No.ond Date

2610012322 dated 2001.2014

RA R No.

2"471H1/1XXXVAM14

h飾
"h Cmttc¨
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ONLINE CASES

No.:71/15/87‐ALC172016 Name:SM IINDIA] PVT. Meet No/Date:15/87‐
ALC12016
18ι 26.04。2017

LicoNo/Date:2610012677

19.06。2014

Decision: The Committee considered the case as per agenda and noted that the e:eort ircm is not a chemical name
brand name is given. Norms cannot be fixed for items that cannot be identified with their chemical structure.

fore, the Commitlee decided to refect the case.

HQ File:01/87/050/00162/AM15/ RLA File:07/24/040/00011/AM15/

Decislo■ :The Commlitee considered the case and decided to refer to DIPP.

No.:130/15/87‐ALC12016 Nalne:EAS■ⅥAN No/Date:15/87‐

1/2016

l aζ 26.04.2017

卜

AⅢ∝3"4Ю4的∞%/AMげ
1蹴 孵

B鋭∝

“"01
Decision: The Committee considered the case as per agenda and decided to call for the Import licence for restricted
item from the authorisation holder.

No.:22/32787‐ALC12014 Name:PARADISE Mcet No/Date:15/87‐

,YMERS LTD., 1/2016

ldし 26.04。2017

File:01/87/050/00298/AM15/ File
15/040/00487/AM15/

Lic.No/Date:0310788816

Decision : The Committee considered the case as per agenda and decided issue deficiency letter to the authorisation

for submission of the following inforrration.

) Technical descriptionVspecifications, percentage composition (by weight) ofthe products to be exported.

) Detailed manufacturing process along with technical justification for wartages claimed at each stage and each of the

required in the manufacturing process.

) Chemical name, Technical specifications of items proposed to be imported.

Whether the scrap generated in the process is being reused or not. If not the technical justification for its non-use

be fumished. Ifthe scrap is being sol4 the sale value/commercial value may be indicated.

) Material balance indicating calculative statement of the requirement of each of item for manufasture of each of

HQ File:01/87/050/00464/AM17/

Case No.:921/87¨ ALC1/2014 Prり Name:SANKHLA
INDUSmS,

Meet No/Date:15/87¨

l d126.04。2017

HQ File:01/87/050/00523/AM17/

product.

Itatus:
Rejected

RLA File

26/24/040/00009/AM15/



No.:18/16/87‐ALC12015 Name:ESl匹EM No/Date:15/87¨

1/2016PVroLD,
18じ 26.04.2017

Fllo:01ノ 87/050/00141/AM16/ File LicoNo/Date:1710005969

12.11。201417/24/040/00114/AM15/

: A copy of reply received from finn was forwarded to Technical Authoritr

No.:64/18/87‐ALC1/2015 Name:VISION PRODUCTS No/Date:15/87‐

1/2016 DeFerred
ldじ 26.04。2017

File:01/87/050/00234/AM16/ RLA File:34/24/040/00076/AM16/ 10041344
12015

rn : The Committee considered the case as per agenda ana aeciaea@
for submission of the following information.

) Technical descriptions/specifications, percentage composition (by weight) of the products to be e:cported.
) Detailed manufacturing prooess along with technical justification for wastages claimed at each stage and each of the

required in the manufacturing process.

Chemical name, Technical specifications of items proposed to be imported.
Whether the scrap generated in the process is being reused or not. If not the technical justification for its non-use

be furnished. Ifthe scrap is being sold the sale value/commercial value may be indicated.
) Material balance indicating calculative stat€ment ofthe requirement of each of ircm for manufacture of each of
product.

No.:2220/87‐ALC12015 INo/Date:15/87‐

1/2016 Deferred
l dι 26.04.2017

File:01/87/050/00266/AM16/ RLA File:03/94/040/00324/AM16ノ icoNo/Date:0310797923

: A copy of reply received from firm was fonparded to Technical Authority.

No.324/20/87‐ALC12015 Name:PID]LITE No/Date:15/87‐

LIMIπD ALC1/2016
18ι 26.04。2017

LD

「QⅢ∝咄肪∽"“ハmα l
rn : The Committee considered the case as per agenda and decided issue deficiency letter to the authorisation
for submission of the following information:

Technical descriptions/specifications, percentage composition (by weight) ofthe products to be erported.

) Detailed manufacturing process along with technical justification for wastages claimed at each stage and each of the
ials required in the manufacturing process.

Chemical name, Technical specifications of items proposed to be imported.
Whether the scrap generated in the process is being reused or not. If not the technical justification for its non-use

be furnished. If the scrap is being sold, the sale value/commercial value may be indicated.
Material balance indicating calculative stat€ment of the requirement of each of item for manufrcture of each of

ヽ

lANT10XIDANTS PVT.LD.

product.



File:01/87/050/00288/AM16/

No.86/21/87‐ ALC1/2015 Name:WEILBURGER    I
、TINGS(INDIAp PRIVA‐

No/Date:15/87¨

1/2016

l a526.04.2017

Lic.No/Date:0210206269

10。 11.2015

)n : The Committee considered the case as per agenda and decided issue deficiency letter to the authorisation
for submission of the following information.

) Technical descriptions/specifications, percentage composition (by weight) of the products to be exported.
t) Detailed process along with technical justification for wastages claimed at each stage and each of ther

required in the manufacturing process.

) Chemical n4me, Technical specifications of items proposed to be importe.d.
Whether the scrap genented h the process is being reused or not.rnot the technicaljustiEcation for its

be mished.Ifthe scrap is being solt the sale value/comlnercial value may be indicated.

) Marcrial balance indicating calculative statement of the requirement of each of ircm for manufacture of each of
product。

No.:2"1787‐ ALC1/2015 Name:INDICA No/Date:15ノ 87‐

1/2016LIM1lED
l aι 26.04.2017

1210009514
。11.2015

:AD/L No.7/26/2017‐ TSW dated 19.01.2017 was issued by DIPP to dle applLant.Reply ttill awaited.
the Committee decided to issue reminder to the applicant grving 15 days time for submission of the

To indicate complete specification of conveyor beltto be e)port€d.
Weight ofbelt in kg. term per Sq. Mt. area.

;) Production of the export product viz-a-vtz.- consumption of all the raw materials (both imported and indigenous) for
last three years duけ certined by CA.

No/Date:15/87‐

1/2016

18じ 26。04.2017

File:01ノ 87/050/00003/AM17/ RLA File:31/83/040/00109/AM16ノ 110065773
。11.2015

:AD/L No。 725/2017‐ TSW dated 18.01。 2017 was issued by DIPP to dle applicanto Reply still
the Committee decided to issue rcminder to the applicant gling 15 days time for submission of the

Complete calculation for requirement of raw materials for manufacture of each export ircm (preferably group
ing same import items).

) Weight of each export item in kg. terms and also to indicate import content in each export ircm.
r) Complerc details/Generic name with specification and also its uses of import item no. 6,E,9,11,12 &13.

Production of the export product viz-a-vqconsumption of all the raw materials for the last three years duly
by CA.

憾:輛響‖脚
ソog Bhawan,New Delhi‐1loo

File:01/87/050/00302/AM16/ RLA File:12/24/040/00004/AM16/1

No.:1/2/87‐ALC1/2016 P釘りNallle:FPIINDUSTRIES
PRIVATE LIMITED

10



^

No/Date:15/87‐

1/2016

18じ 26.04.2017

File:01/87/050/00367/AM16/ ,No/Date:0310800626

AM16/ 。12.2015

rn : The Commitee considered the case as per agenda and decided
for submission ofthe following informuion.

issue deficiency letter to the authorisation

Technical descriptions/specifications, percentage composition (by weight) ofthe products to be exported.

) Detailed manufacturing process along with rcchnical justification for wastages claimed at each stsge and each of the
required in the manufacturing process.

) Chemical name, Technical specifications of items proposed to be imported.
Whether the scrap generated in the process is being reused or not. If not the rcchnical justification for its

be furnished. Ifthe scrap is being sold the sale value/commerpial value may be indicated.

) Material balance indicating calculative statement of the requirement of each of itcm for manufacture of each of
product.

No.:10/1/87… ALC12016 Nnme:COVESTRO(INDIAl
ATE LIMIttD

l a526.04。2017

File

「QⅢ釧"傷∽"“晨Ⅲα File:03/94/040/00555/AM16/1

No/Date:15/87‐

1/2016

LicoNo/Date:0310801704

11.01.2016

rn : The Committee considered the case as per agenda and decided issue deficiency letter to the authorisation
for submission ofthe following information.

Technical descriptionVspecifications, percentage composition @y weight) ofthe producs to be exaorted.
Detailed manufactruing process along with technical justification for wastages claimed at each stage and each of the

ials re.quired in the manufacturing process.

r) Chemical narne, Technical specifications of items proposed to be imported.
Whether the scrap generated in the process is being reused or not. If not the technical justificuion for its non-use

be furnished. Ifthe scrap is being sold, the sale value/commercial value may be indicated.
Marcrial balance indicating calculative stat€ment of the requirement of each of ircm for manufacture of each of

product.

No.:15/11787‐ALC12016 Name:ARKEMA Meet No/Date:15/87‐

INDIA PVTo LTD., 1/2016

l dι 26.04.2017

: The Committee considered the case as per agenda and decided issue deficiency lett€r to the authorisation
for submission of the following information.

Technical descriptionVspecifications, percentage composition (by weight) of the products to be e:rported.

) Detailed manufacturing process along with technical justification for wastages claimed at each stage and each of the
required in the manufacturing process.

Chemical name, Technical specifications of items proposed to be imported.
Whether the scrap generated in the process is being reused or not. If not the technical justification for its non-use

be ftrnished. If the scrap is being sold the sale value/commercial value may be indicarcd.
Material balance indicating calculative statement of the requirement of each of item for manufacture of each of

I  鸞源

Name:ASI田りいE》 INDIA
ATE LIMIm

HQ File Ю1/87/050/00253/AM17/ File:03/94/040/00841/AM16/1

18.01.2016

product.

12

Itatus:
Deferred



No.:39/1r87‐ ALC1/2016 Name:SWASTIK
POLYMERS

Meet No/Date:15/87‐

IALC1/2016
pl&26.04.2017

「QⅢ∝O1/87傷的"%ハm″ RLA Flle:05/24/040/00512/AM16/ 10397369
1.2016

Decision : The Commiuee considered the case as per agenda and decided issue deficierncy letter to the authorisation
for submission ofthe following information.

Technical descriptionVspecifications, percentage composition (by weight) ofthe products to be exported.
Detailed manufacturing process along with rcchnical justification for wastages claimed at each stage and each of the

required in the manufacturing pr@ess.

) Chemical name, Technical specifications of items proposed to be imported.
Whether the scrap generated in the process is being reused or not. If not the technical justification for its non-use

be fumished. Ifthe scrap is being sold, the sale value/commercial value may be indicated.
Marcrial balance indicating calculative statement of the requirement of each of item for manufacture of each of
product.

No.:2978/87‐ ALC1/2016 Paり Name:WELSET PLAST No/Date:15/87‐

1/2016PVT.LTD。

lよぅ26.04。2017

File:03/95/040/00780/AMl Lic.No/Date:0310801957

1.2016

: The Commitrce considered the case and decided to refer to DIpp.

No.33説/87‐ALCl′2016 Name:SRF LIMITED No/Date:15/87‐

1ノ2016 Deferred
laじ 26.04.2017

File:01/87/050/00035/AM17/ RLA File:04/24/040/00222/AM16ノ 10161554
1.2016

rn : The Committee considered the case as per agenda ana deciA"d
for submission of the following information.

Technical descriptionVspecifications, percentage composition (by weight) ofthe products to be e:rported.
Detailed manufacturing process along with technical justification for wastages claimed at each stage and each of the

ials required in the manufacturing process.

) chemical name, Technical specifications of items proposed to be imported.
Whether the scrap generated in the process is being reused or not. If not the technical justification for its
y be furnished. If the scrap is being sold, the sale value/commercial value may be indicated.

) Material balance indicating calculative stalement of the requirement of each of item for manufacture of each of
xport product.

＝

”
ｕ
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P田けName:INTERNATIONAL
lCONVEYORS LIMITED

No.:12/8/87‐ ALC12016 No/Date:15/87‐

1/2016
Approved

18じ 26.04.2017

File 10802100
1/87/050/00124/AM17/ :03/94/040/00870/AM16/ 101.2016

As per the writrcn comments furnished by the DIpp vide their let0er No.726■op015/TSW
1.2016, the Commitee epproved following adhoc norrrs:

No.:1022/87‐ ALC1/2015 Name:ALP OVERSEAS INo/Date:15/87‐

12016:LD.
l aζ 26.04.2017

File:01/87/050/00343/AM16/ LA Rb Ю523ん4Ψ
““

/AM7脇
刷 辮

Ю釧

"9750

PVC SOLID WOVEN
FIRE RESISTANT
ANTISTATIC
CONVEYOR BELTING
TYPE¨ 10000

00 WeightofExpo■
Products per Square meter

19.105 Kgs。 )

9872.000 Sq

Meter

1.POLYESTttR FILAMENT
YARN ofrelevant denier

(10∞ Denieノ1500 deme→

1.05 kg/kg content contains in
Export Product

2.PVC PASTE RESIN

4.FASTENER WITH PINS

5。 NYLON YARN
(1260 DENERY oYLON 6HT

Note'1:PartyshalldeclarespeciIicdenierinchippingblllsandBillsofentry"m
atthetime of EODC.

PVC SOLID WOVEN
FIRE RESISTANT
ANTISTATIC
CONVEYOR
BELTING TYPE‐

10000

Net Weight ofExport

Products per Square

meter 20.055 Kgs.)

960.000 Sq

Meter
1.POLYESTER FILAMENT
YARN ofrelevant denier

(1000 Denier/1500 denierD

1.05 kg/kg content contains in
Export Product

2.PVC PASTE RESIN

4.FASTENER WITH PINS

5.NYLON YARN
o260班剛 ∋ moN6Ⅲ
二畳坐11260D呻

1.05 kglkg content contains in
Export Product

Nob18 Patt sha‖ d∝htt specmc denbr
correhted atthe time ofEODC.

Note-2: RA may call for net contents of input items in the erport item and calculate the entiflements as
per above decision and take consequential ectlon os pcr pollcy / procedures.

:Th Conllllittee cOnsidered the case and decided tO refer to DIPP.

YARN 1260 D



PartyName:VISENNo.:4/2/87‐ ALC1/2016

HQ File

:01/87/050/00006/AM17/
RLA File

:03/95/040/00133/AM16/

Meet No/Date:15ノ 87‐

ALC1/2016
1212L26.04.2017

10.03.2016

Approved

Decおlon: L Conmitte considered tte case and decided to approve on repeat b"Lは dhOC NomsD baSed On
decision oftte NC Mceting No.31ノ 87‐ALC1/2013 held on 30。 10.2013 and recommended as under:

EXPORT ITEM QTY IMPORTITEM QTY
Vam Acrylate Copolymer
Emulsion Solid Content
50%1/‐ 1%
eacked h  D―s)

l kg l. Vinyl Acetate Monomer 0.43600 kg

2. 2-Ethyl Horyl Acrylate 0.04400 kg

3. Hydroxy Ethyl Cellulose 0.00167 kg

4. Silquest Silane 172/Geniosil   GF

56(OrganO Fmctional) 0.00125 kg

5. Emulsogen LCN 287 0.01710 kg

6。 Foamaster‐ S 0,00005 kg

7. Sractant 0.00505 kg

8。  Sodium Lawi Sulphate 0.00505 kg

9.High Density Polyethylene o10W

Moulding Grade) As per packing policy

RA may take consequentisl action as pcr policy / prccedures.

No.:52/87‐ ALC12016 Name:VISEN INDUSTRJES, lMeet No/Date: I 5/82-
1/2016

laぅ 26.04.2017

「QⅢ∝側8m5∽∞"ハm71 Rb Ю3″5/040/00263/AM16/した。No/DateЮ 310803206
ln : The Committee considered the case as per agenda -d
for submission of the following inforrration.

) Technical descriptions/specifications, percentage composition (by weight) ofthe products to be exported.
r) Detailed manufacturing process along with technical justification for wastages claimed at each stage and each of the

required in the manufacturing process.
chemical name, Technical specifications of items proposed to be imported.
Whether the scrap generated in the process is being reused or not. If not the technical justification for its non-use
y be furnished. If the scrap is being sold, the sale value/commercial value may be indicated.

r) Material balance indicating calculative statement of the requirement of each of item for manufacture of each of
rxport product.

1螂  (
Vernment 01
aWan,New f
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Approved

Decision: The Committee considered the case and decided to sppnovc on repeat besis (Adhoc Normsl UaseA
the decision of the NC Meeting No. lll$7-ALClD0l2 held on 20.06.2012 and recommended as under:

EXPORT ITEM QTY IMPORT「 EM QTY
Butyl Acrylate and Methaclγ lic Acid
COpOけmer Emulsion (Solid COntents
50%+2%)

l kg l. BntylAcrylate 0.2193 kg

2. Methyl Methacrylarc 0。2600 kg

3.High Density Polyethylene

010Wing Gnde)
As per packing
policy

RA may take consequential action as per poticy / procedures.

No.:6″/87‐ALC1/2016 Name:VISEN INDUSTRIES I lMeet No/Date: I 5/gE
1/2016

l aζ 26.04.2017

File:01/87/050/00008/AM17/ Flle:03/95/040/00334/AM16/ ,No/Date:0310803234

111.03.2016

rn : The Committee considered the case as per agenda
for submission of the following information.

Technical descriptionvspecifications, percentage composition (by weight) ofthe products to be exported.
Detailed manufacturing process along with technical justification for wastages claimed at each stage and each of ttre

required in the manufacturing process.

No.872/87‐ ALC12016 Name:VISEN INDUSTRIES No/Date:15/87‐

1/2016

l a326。 04.2017
File:01/87/050/00009/AM17/ 1 File:03/95/040/00335/AMl

rn : The Committee considered Ure case as pu u
for submission of the following information.

) Technical desoiptions/specifications, percentage composition (by weight) ofthe products to be e:rported.
r) Detailed manufacturing process along with technical justification for wastages claimed at each stage and each of the

ials required in the manufacturing process.
r) chemical name, Technical specifications of items proposed to be imported.
) whether the scrap generated in the process is being reused or not. If not the technical justification for its
nay be furnished. tf the scrap is being sold, the sale value/commercial value may be indicated.
r) Material balance indicating calculative stat€ment ofthe requirement of each of item for manufacture of each of
prOduct.

chemical name, Technical specifications of items proposed to be imported.
whether the scrap generated in the process is being reused or not. Ifnot the technicaljustification for its

ty be firnished. Ifthe scrap is being sold, the sale value,/commercial value may be indicated.
Material balance indicating calculative statement of the requirement of each of item for manufact,re of each of

/
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じision: The Conlmittee considered the casc and decided to approve On repeat basls(Adh∝ Norlns)based
decision ofthe NC Mceting No.11/87‐ ALC1/2012 held on 20.06。2012 and recommended as under:

EXPORTITEM QTY IMPORT ITEM QTY
Butyl Acrylate and Methacrylic Acid
Copoumer Emulsion (Solid COntents
50%+‐2%)

l kg 1.Butyl Acrylate 0.2193 kg

2. Methyl Methacrylate 0.2600 kg

3. High D€nsity Polyethylene

@lowingGrade)
As per packing
policy

RA may take consequential action as per policy / procedures.

File:01/87/050/00309/AM17/

rn : The Committee considered the case as per agen
for submission of the following information.

) Technical descriptionvspecifications, percentage composition (by weight) of the products to be exported.
') Detailed manufacturing process along with technical justification for wastages claimed at each stage and each of the

required in the manufacturing process.
chemical name, Technical specifications of items proposed to be imported.
Whether the scrap generated in the process is being reused or not. If not the technical justification for its non-use:

nay be furnished. If the scrap is being sold, the sale value/commercial value may be indicated.
r) Material balance indicating calculative statement of the requirement of each of ircm for manufacture of each of

No.:34/13787‐ALC12016

No.325/8/87‐ ALC12016

Name:VISEN INDUS¶ 田ES No/Date:15/87‐

1/2016

l aι 26.04.2017

No/Date:0310803251
11.03.2016

Name:VISEN INDUS■ 田ES INo/Date:15/87‐

1/2016

18し 26.04。2017

10803331
15。 03。2016

rn : The Committee considered the case * p"i"g
for submission of the following information.

) Technical descriptions/spocifications, percentage composition @y weight) ofthe products to be exported.
) Detailed manufacturing pnocess along with technicaliustification for wasages claimed at each stage and each of

ials required in the manufacturing process.
chemical name, Technical specifications of items proposed to be imported.
Whettrer the scrap generated in the process is being reused or not. If not the technical justification for its non-use
nay be mishedolfthe scrap is being sdt h sde value/cOmmercial value may be indicated.

)Mm balancc indicating calculative statement Ofthe requirement Ofeach Ofitem for manufame ofeach of

File:01/87/050/00137/AM17ノ

product.
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3おlo■ : The Conlmittee considered the case and decided to approve On repeat bast(Adh∝ Norlns)based On
decision ofthe NC Mecting No.4/87‐ ALC1/2012 held on 27.04.2012 and recommended as under:

EXPORT ITEM QTY IMPORT ITEM QTY
Polyvinyl      Acctate
Emulsion SoHd Content
56%+/‐ 1%

l kg 1.Hydroxy Ethyl Celhlose 0.0073 kg

2. Vinyl Acetate Monomer 0.4440 kg

3. Veova 10 0.0188 kg

4.Acrylamide 0.0027 kg

5.Norlnal Butanol 0。0470 kg

6. Maleic Anhydride 0.0300 kg

7.High Dens,POlyethylene

(B10Wing Grade)

As per packing
policy

No.:35/8787‐ ALC1/2016 Name:VISEN INDUSTRIES No/Date:15/87‐

1/2016

18し 26.04。2017
File:01/87/050ノ00147/AM17/ Πb Ю3″5/040/00976/AM16た

p8.03.2016

cision: The Committee considered the case anO O".iA"a to 
"pp*re 

on repeat uasis le6oc NffiUGA
decision of the NC Meeting No. I l/87-ALClDOl2held on 2O.O6.2Ol2and recommended as under:

No.:107ノ15/87‐ALC12016

: The Committee considered the case anA aeciOea to refeitobE

No/Date:15/87‐

1/2016

laし 26.04.2017

ΠL 34/24/040/00302/AMl″
||

15。 04。 2016

Butyl Acrylate and Methacrylic Acid
Copolymer EmulsiOn (Solid Contents
50%+‐2%)

3.Hiま Density POlyethylene

RA may take consequential action 8s per pollcy / procedures.

Name:KLIPOLYMERS 2~引 Mcet No/Date:15/87‐
1/2016

ldじ 26.04。2017
File:01/87/050/00500/AM17/ File Ю5/23/040/00563/AM16ノ :ILicoN

No.:60/8/t7-ALCtnOrc lfartyNameVlUONPRODuCTS

File:01/87/050/00172/AM17/

: The Committee considered the case as and declded issue 10ttr tO the au6orisatiOn

RA may take consequential ection ss per policy / procedures.

LTD

Diiectl;ate Ge,teral o. Forei3n 
-irade

lJlinistry of Commerce & lnriustry
Government of lndia

Udyog Bhawan, New Delhi-110011
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for submission of the following information.

Technical descriptions/specifications, percentage composition @y weight) of the products to be exported.
Detailed manufacttfing prooess along with technical justification for wastages claimed at each stage and each of the

required in the manufactruing prooess.

r) chemical n4me, Technical specifications of items proposed to be imported.
Whether the scrap generated in the process is being reused or not. If not the technical justification for its non-use

be furnished. If the scrap is being sold the sale value,/commercial value may be indicarcd.
) Material balance indicating calculative statement ofthe requirement of each of item for manufactqre of each of
prOduct.

No.:61/8/87‐ ALClr2016 Name:VIS10N PRODUCTS No/Date:15/87‐

1ノワ016LD

l ac 26.04。 2017

,No/Date:3410042072

15.04.2016

Decision : The Committee considered the case as pe. agenda
holder for submission of the following information.

Technical descriptionVspecifications, percentag€ composition @y weight) of the products to be exported.
Detailed manufacturing pr$ess along with technical justification for wastages claimed at each stage and each of the

required in the manufacturing process.

No.:628/87‐ALCl′2016 Name:VISIoN PRODUCTS
LTD

No/Date:15/87‐

1/2016

rn : The Committee considered the case 
^ 

po u
for submission of the following information.

) Technical descriptions/specifications, percentage composition (by weight) of the products to be oported.
) Detailed manufactruing process along with technical justification for wastages claimed at each stage and each of the

Deferred
l d326.04.2017

10042071
15。04.2016

required in the manufacturing process.

) chemical name, Technical specifications of items proposed to be imported.
) whether the scrap generated in the process is being reused or not. if not the technical justification for is
ッbe m」shed.Ifthe scrap is being solt the sale value/commercid value may be indicated.
ManidbdanceindicatingcalculativestatementoftherequrementofeachofitemforrmnufacmeOfeachof
product.

No.:56/8787‐ ALC172016 Name:SURAT METALLICSi INo/Date:15/87‐

1/2016

l dι 26.04.2017

File:01/87/050/00168/AM17/ RLA File:52/24/040/00005/AM17/ 5210041865
1.04.2016

and declded issue

ctorし ,ne「そ

m雨Sa::m翼電:脚
,dyog Bhawan,New Delhl‐

TD.

File:01/87/050/00173/AM17/

:The Co呻itteo considered the casO as letr tO the aumOrisatiOn

chemical name, Technical specifications of items proposed to be imported.
whether the scrap generated in the process is being reused or not. if not the technical justification for its
ly be furnished. If the scrap is being sold, the sale value/commercial value may be indicated.
Material balance indicating calculative statement of the requirement of each of item for manufacture of each of

ΠL Юlκ7/050/0017/AMlデ IRLA Rお



for submission ofthe following information.

Technical descriptionVspecifications, p€rc€ntage composition @y weight) ofthe products to be exAorted.
) Detailed manufacturing prooess along with technical justification for wastages claimed at each strage and each of the

required in the manufacturing process.

Chemical name, Technical specifications of items proposed to be importcd.
Whether the scrap generated in the process is being reused or not. Ifnot the technicaljustification for its non-use

be firnished. If the scrap is being sold, the sale value/commercial value may be indicated.
) Material balance indicating calculative statement ofthe requirement of each of item for manufacture of each of
xport product.

No/Date:15/87‐

1/2016

18じ 26.04.2017

File:01/87/050/00119/AM17/ File 10206663
1/AM16/

EIslom:  The cOmlni"ee cOnsidered the case and decided to approve on repeat basls(亀
dhOC Nom)baSed On

decおion ofthe NC Meeting No.5/87‐ ALC12015 held on 06.05。 2015 and recOmmended as under:

No/Date:15/87‐

1ノ2016
1』ι26.04.2017

File:03/94/040/00o87/AM17ノ
! ,No/Date:0310804488

.05.2016

Committee.o*iAt

No/Date:15/87¨

1/2016

18ι 26.04.2017

Flle .No/Date:3110066140
:31/83/040/Oooo3/AM17/ 10.05。2016

ion: As per the ruritten 
"or.en22.02.2017, the Committee approved following adhoc noms:

No.:7/8/87‐ALC12016 Name:TECHNO

1. Para TertiaFy ButyI PhenOl

RA may take consequential action os per folicy I troc-uresl

No.:17lllE7-ALCtnLrc

HQ File :01 187 /}S}1CfIZSS/ AM|T /

Name:K‐FLEX INDIA
ATE LIMITED

File:01/87/050/00077/AM17/

K‐GUARD FLAME RETARDANT
AND SMOKE SUPPRESSANT
COMPOUND o膨PoRT GROSS
COⅣΠぶr IS 97.417%)。
Ths cOmpound meetsthe働

"standards like ASlM E 84 and

smoke rating 25150

210600 kg Unvulcanised

Rubber   Master

Batch X loo

205160 kg

RA lnay take consequential action as per POHcy′ P取 Odures.

rA



No.:132′15/87…ALC12016 Party Name:PLASTENE
YFILMS LTD.

Mcet No/Date:15/87‐

ALC1/2016
18じ 26.04.2017

IHQFileЮ

ν87Ю50/00525ハM17/ Fllo:37/24/040/00001/AM17/ Lic,No/Date:3710002644

,05。2016

Decision: The Committee considered the case as per agenda and decided to call for the sample of the export
import product from the authorisation holder.

No.:19715/87‐ALC12016 Name:MACRO POLYMERSI INo/Date:15/87‐

1/2016.LD。
18じ 26.04.2017

: The Committee considered the case as per agenda and decided issue deficiency letter to the authorisation
for submission of the following information.

Technical descriptionVspecifications, percentage composition @y weight) of the products to be erporrcd.

) Detailed manufacturing process along with technical justification for wastages claimed at each stage and each ofthe
required in the manufacnring process.

,) Chemical name, Technical specifications of items proposed to be imported.
Whether the scrap generated h the process is being reused or not.Ifnot the technical justiication for its

be ftrnished. Ifthe scrap is being sold, the sale value/commercial value may be indicated.
r) Material balance indicating calculative stat€mcnt of the requirement of each of item for manufacture of each of
product.

No.:20/15/87¨ALC1/2016 Name:MACRO No/Date:15/87¨

,YMERS P.LTD. /2016

18126.04.2017

File:01/87/050/00413/AM17/ File 10138031

1劇M16/ .05。2016

ln : The Committee considered the case as per agenda and decided issue deficiency letter to the authorisation
for submission of the following information.

Technical descriptionVspecifications, percentage composition (by weight) of the products to be exported.
Detailed manufacturing process along with rcchnical justification for wastages claimed at each stage and each of the

required in the manufacturing process.

Chemical name, Technical specifications of items proposed to be imported.

Whether the scrap generated in the process is being reused or not. If not the technical justification for its non-use

be furnished. Ifthe scrap is being sol( the sale value/commercial value may be indicated.
r) Material balance indicating calculative statement of the requirement of each of item for manufacture of each of
product.

No.321ノ 15/87‐ALC12016 Nalne:MACRO POLYMERSI INorDate:15/87‐

12016P.LTD. Deferred

18526.04.2017

,No/Date:0810138032

。05。2016

File:01ノ 87ノ050/00412/AM17/ File:08/24/040/00414/AM16/

File:01/87/050/00414/AM17/ RLA File:03/24/040/00002/AM17/

: The Commifiee considered the case as per agenda and decided issue deficiency letter to the authorisation
for submission of the following information.

Tec.hni.c.el dpsgnptio.ns/_qppcificati_ons, pqrcpntqgp..Co.mpgsitiop Gy_wSieh0 o"f the.p.pd.p!t.s. !o.be.9)rp-o,rt€A
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r) Detailed manufacturing process along with technical justification for wastages claimed at each stage and each of
required in the manufacnring prooess.

Chemical name, Technical spocifications of items proposed to be imported.
Whether the scrap genemt€d in the process is being reused or not. If not the t€chnical justification for its non-use
be m血 shed.Ifthe scmp is being solt the sde value/comlnercid value may be indicated.

Material balance indicating calculative statement ofthe requirement of each of item for manufacture of each of
product.

No.:22715/87‐ALC1/2016 Name:MACRO POLYMERS No/Date:15/87¨

LヽD. 16

「:ツ lI"1"畑1lmγ・
File:08/24/040/00007/AM17/11LicoNo/Date:0810138033

.05。2016

: The Commifiee considered the case as per agenda and decided issue deficiency letter to the authorisation
for submission of the following information.

Technical descriptionVspecifications, peroentage composition (by weight) ofthe products to be exported.
Detailed manufacturing process along with rcchnical justification for wastages claimed at each stage and each of the

required in the manufacturing process.

Chemical name, Technical specifications of items proposed to be imported.
Whether the scrap generated in the process is being reused or not. If not the technical justification for its non-use

be furnished. Ifthe scrap is being sold, the sale value/commercial value may be indicated.

) Marcrial balance indicating calculative statement of the requirement of each of itern for manufacture of each of
product.

No.:24′ 15/87‐ALC12016 Name:MACRO POLYMERS No/Date:15ノ 87‐

LヽD。 ALC1/2016
l aι 26.04.2017

「Q Πb Юν87Ю50/00417AM17/1 File:08/24/040/00027/AM17 10138034
.05.2016

rn : The Committee considered the case as per agenda and decided issue deficiency letter to the
for submission of the following information.

Technical descriptions/specifications, percentage composition (by weight) ofthe products to be exported.

Detailed manufacturing proc€ss along with rcchnical justification for wastages claimed at each stage and each of the

required in the manufacturing process.

r) Chemical name, Technical specifications of items proposed to be imported.
Whether the scrap generated in the process is being neus€d or not. If not the technical justification for its
be mished.Ifthe scmp is being sold,the sale value/conlmercial value may be indicated.

) Material balance indicating calculative statement ofthe requirement of each of ircm for manufacture of each of
product.

No.:26/15r87‐ALC1/2016 Name:MACRO POLYMERS
.LTD.

File:01/87/050/00419/AM17/ File:08/24/040/00051/AM17ノ No/Date:0810138036
.05.2016

)n:The Conlmittee considered the case as per agenda and decided issue deflciency letter to the authorisation

for submission ofthe following infomation。

l dι 26.04.2017

Technical ofthe

1彎
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Detailed manufachring process along with technical justification for wastages claimed U eacn stage and each of the
required in the manufacturing prlocess.

Chemical name, Technical specifications of items proposed to be imported.
Whether the scrap generated in the process is being reused or not. If not the technical justification for its non-use

be furnished. Ifthe scrap is being sold, the sale value/commercial value may be indicated.
Material balance indicating calculative statement ofthe requirement of each of ircm for manufacture of each of
port product.

No.:27′ 15/87‐ALC12016 Name:MACRO No/Date:15/87‐

1/2016,YMERSP.LTD。

18じ 26.04.2017

icoNo/Date:0810138037

.05.2016

: The Commitrce considered the case as per agenda and decided issue deficiency letter to the
for submission of the following information.

) Technical descriptionVspecifications, percentage composition (by weight) ofthe products to be oported.
Detailed manufacturing process along with technical justification for wastages claimed at each stage and each of the:

required in the manufacturing process.

) Chemical name, Technical specifications of items proposed to be inportcd.
Whether the scrap generate.d in the process is being reused or not. If not the technical justification for its non-use

be ftrnished. If the scrap is being sold, the sale value/commercial value may be indicated.

) Material balance indicating calculative statcment of the requirement of each of item for manufacture of each of
product.

ICaseNo.:28/15/87‐

ALClr2016

File :0 l/87/0 50/0042r I A\ll 7/' IRLA Fite :}B1Z4!}4O1OOOS3 I AMIT t 10138038
105。2016

: The Committee considered the case as per agenda and decided issue deficiency letter to the
for submission ofthe following information.

) Technical desoiptionVspecifications, percentage composition @y weight) of the products to be oported.
r) Detailed manufacturing process along with rcchnical justification for wastages claimed at each stage and each of the

required in the manufacturing process.

) Chemical name, Technical specifications of items proposed to be imported.
Whether the scrap generated in the process is being reused or not. Ifnot the technicaljustification for its non-use

be furnished. Ifthe scrap is being sol4 the sale value/commercial value may be indicarcd.
Marcrial balance indicating calculative stat€ment ofthe requirement of each of item for manufacture of each of
prOduct.

No.:29ノ 15/87‐ALC172016 No/Date:15/87‐

16

1晨多26。04.2017

File:01/87/050/00422/AM17/ 1 File:08/24/040/00068/AM17. 10138039
105。2016

Decislon : The Committee considered the case as per agenda and decided issue deficiency leter to the

, ri ,i,uvtvt vJltgldr vt i 1r

;;are General o. Forei
stry of Commerce & lr
Government of lndl

rg Bhawan, New Delhi

P田りName:MACRO POLYMERS
P.LTD。

File:01/87/050/00420/AM17/

for submission of the following information.
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Technical descriptions/specifications, percentage composition (by weight) ofthe products to be oported.
) Detailed manufacturing process along with technical justification for wastages claimed at each stage and each of

required in the manufacnring process.

) Chemical name, Technical specific*ions of items proposed to be imporrcd.
Whether the scrap generated in the process is being reused or not. If not the rcchnical justification for its non-use

be furnished. If the scrap is being sold the sale value/commercial value may be indicated.

) Marcrial balance indicating calculative stat€ment ofthe requirement of each of ircm for manufrcture of each of
product.

No.31″/87‐ALC1/2016 Name:SIIIVA Meet No/Date:15/87¨

ALC1/2016LD,
l a526.04。2017

File:01/87/050/00112/AM17/ RLA File:34/24/040/00033/AM17/ LicoNo/Date:3410042244
106.2016

No.340/9/87… ALClr2016 Name:SHIVA No/Date:15/87‐

1/2016

l aL26.04。2017
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Status:
Approved

,l
norms only for

EXPORT ITEM QTY IMPORTITEM QTY
REVERSEPRImD BOPP WOVEN
BAGS
NET CO剛 1颯lS¨1)PP GRANULES‐
1240M「 2)BOPP FILM‐ 150 MT
3)TITANIIM DIOXIDE‐ 110 MT4)
PACKING MATERIArP
GRANULES)‐ 15 MT5)TOIILENE‐
200.000M 

「

1500.000

MT
1.PP GRANULES 1339.2hごT

2.BOPP FILM 165ヽぽr

3.TITANW D10XIDE 115.5Ⅲ

4。 PACKING MATERIAL
cP GRANULES)

As per packing
policy

5.TOULENE deleted

RA may take consequential action as per Pollcy / Procedures.

ln : The Committee considered the case as per agenda and decided issue deficiency letter to the

for submission of the following information.

Technical descriptions/specifications, percentage composition (by weight) of the products to be exported.

) Detailed manufacttuing process along with technical justification for wastages claimed at each stage and each of
required in the manufacturing process.

)ChemiCal nalne,Technical specincatiOns ofitems proposed to be imported.

Whether the scrap generated in the process is being reused or not. If not the technical justification for its non-use

be furnished. If the scrap is being sold, the sale value/commercial value may be indicarcd.

) Material balance indicating calculative statement of the rcquirement of each of item for manufacture of each of

i The Cpuqg.rjttee.qonsidered the- case as
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for submission of the following information.

Technical descriptiondspecifications, percentage composition (by weight) of the products to be exaorted.
Detailed manufacturing process along with technical justification for wastages claimed at each stage and each of the

required in the manufacturing process.

Chemical name, Technical specifications of items proposed to be imported.
Whether the scrap generated in the process is being reused or not. If not the technical justification for its

be ftrnished. Ifthe scrap is being sold, the sale value/commercial value may be indicated.
) Material balance indicating calculative statement ofthe requirement of each of item for manufacturp of each of

product.

No.:23/15/87…ALC1/2016 Name:MACRO POLYMERSI INo/Date:15/87‐

12016。LTD。

l dι 26.04.2017

,No/Date:0810138110

.06.2016

ln : The Committee considered the case as per agenda and decided issue deficiency lettcr to the authorisation
for submission of the following information.

Technical descriptionVspecifications, percentage composition @y weight) ofthe products to be exported.

) Deailed manufacturing process along with technical justification for wastages claimed at each stage and each of
required in the manufacturing process.

) Chemical name, Technical specifications of items proposed to be imported.
Whether the scrap generated in the process is being reused or not. If not the technical justification for its

be furnished. Ifthe scrap is being sold, the sale value/commercial value may be indicated.
)Material balance indicating cJculative statement ofthe requirement ofeach ofitem for manun棗田 3 ofeach Of

product.

No.:25715/87‐ALC1/2016 Name:MACRO No/Date:15/87‐

12016YMERS P.LTD。
l dE26。 04。 2017

File:01/87/050/00418/AM17ノ 10138111
AM17ノ 106.2016

The Committee considered the case and decided to approve on repcat baris (Adhoc Norms) based
decLion ofthe NC Meeting No。 9/87‐ ALC1/2015 held on 04.06.2015 and recommended as under:

No.:30r15/87‐ALC12016 Name:MACRO POLYMERS INo/Date:15/87‐

12016tLTD.
』し26.04。2017

,No/Date:0810138112
.06.2016

: The Commitee considered the case as per agenda and decided issue deficiency te'ter to ttre auttrorisation

, gio Gc,reral o. Foreig
;try of Commerce & lnt
Government of lndii

g Bhawan, New Delhi-

File:01/87/050/00416/AM17/ File:08/24/040/00008/AM17/

EXPORT「 EM QTY IMPORTITEM QTY
Urea Formaldehyde Resin UF-8 l kg 1. Butanol 0.598 kg

2. Urea 0。 270 kg

3. Toluene 0.033 kg

RA may take consequential action as pcr Policy / procedures.

File:01ノ 87/050/00423/AM17ノ RLA File:03/24/040/m80/AM17/1

for submission of the information.



Technical descriptions/specifications, percentage composition (by weight) of the products to be exported.

) Detailed manufacturing process along with technical justification for wastages claimed at each stage and each of
required in the manufacturing process.

) Chemical name, Technical specifications of ircms proposed to be imported.
Whether the scrap generated in the process is being reused or not. If not the technical justification for its

be furnished. tf the scrap is being sold the sale value/commercial value may be indicated.
r) Material balance indicating calculative statement ofthe requirement of each of ircm for manufactue of each of

product.

No.:31′ 15/87¨ALC12016 Name:MACRO POLYMERS No/Date:15/87‐

LヽD。 ALC1/2016
18126.04.2017

File:08/24/040/00081/AM17ノ |ILic.No/Date:0810138122
.06.2016

: The Commitrce considered the case as per agenda and decided issue deficiency letter to the

for submission of the following information.

Technical descriptions/specifications, percentage composition @y weight) ofthe products to be exported.

) Deailed manufacturing process along with technical justification for wastages claimed at each stage and each ofthe,
required in the manufacturing process.

) Chemical name, Technical specifications of items proposed to be imported.

Whether the scrap generated in the process is being reused or not. If not the technical justification for its
be furnished. If the scrap is being sold, the sale value/commercial value may be indicated.

) Material balance indicating calculative statement ofthe requirement of each of item for manufacture of each of
product.

No.:32ノ 15/87‐ALC12016 Name:MACRO POLYMERS Mcet No/Date:15/87‐
、LD. /2016

l dι 26.04.2017

File:01/87/050/00425/AM17/ File:08/24/040/00090/AMl Lic.No/Date:0810138H3
.06。2016

rn : The Committee considered the case as per agenda and decided issue deficiency letter to the authorisation,

for submission of the following information.

Technical descriptionVspecifications, percentage composition (by weight) of the products to be exported.

) Detailed manufacturing process along with technical justification for wastages claimed at each sAge and each of the,

required in the manufacturing process.

r) Chemical name, Technical specifications of items proposed to be imported.

Whether the scrap generated in the process is being reused or not. Ifnot the technicaljustification for its non-usel

be firnished. If the scrap is being sol{ the sale value/commercial value may be indicated.

) Material balance indicating calculative statement ofthe requirement of each of ircm for manufacture of each of
product.

No.:33/15/87‐ALC1/2016 Name:MACRO POLYMERS Meet No/Date:15/87¨
LヽD。

l a326.04.2017

「Q Fme Юν87ん50ん0424/AMF/
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Technical descriptionVspecifications, percentage composition (by weight) ofthe products to be e:rported.

) Detailed manufacturing process along with rcchnical justification for wastages claimed at each stage and each of the
required in the manufacturing process.

r) Chemical name, Technical specifications of items proposed to be imported.
Whether the scrap generated in the process is being reused or not. If not the technical justification for its

be furnished. If the scrap is being sold the sale value/commercial value may be indicated.
r) Material balance indicating calculative statement of the requirement of each of item for manufacture of each of
product.

No.:4479/87… ALC1/2016 Name:SHⅣA No/Date:15/87‐

LD, /2016

8じ 26.04。2017

rn : The Committee considered the case as per agenda and decided issue deficiency letter to the
for submission of the following information.

Technical descriptionVspecifications, percentage composition @y weight) of the products to be exported.
Detailed manufacturing process along with technical justification for wastages claimed at each stage and each of

ials required in the manufacturing process.

) Chemical name, Technical specifications of items proposed to be imported.
Whether the scrap generated in the process is being reused or not. If not the technical justification for its

be furnished. If the scrap is being sold, the sale value/commercial value may be indicated.
Material balance indicating calculative statement of the requirement of each of ircm for manufacture of each of

product.

No.:14/10/87‐ALC172016 Name:KRISHNA No/Date:15/87‐

1/2016PVT.LTD.
18126.04.2017

,No/Date:0310805544

16.06.2016

: A copy of application has been fonrarded to DC (MSME). Comments still waired.

No/Date:15/87‐

1/2016

18126.04.2017

,No/Date:0810138195

16

rn : The Committee considered the case as per agenda and decided issue deficiency letter to the authorisation

for submission of the following information.

Technical desoiptions/specifications, perc€ntage composition (by weight) of the products to be exported.

Deailed manufacturing process along with technical justification for wastages claimcd at each stage and each of the

ials required in the manufacturing process.

) Chemical name, Technical specifications of items proposed to be imported.

Whether the scrap generated in the process is being reused or not. If not the technical justification for its
be furnished. If the scrap is being sold, the sale value/commercial value may be indicated.

) Material balance indicating calculative stat€ment of the requirement of each of item for manufacture of each of

:te Ge,neral o. t
y of Commerce
;overnment of
Bhawan. New I

File:01/87/050/00219/AM17/ File 3424/040/00062/AM17/:し た.No/Date3410042261

File:01/87/050/00236/AM17/ File:03/94/040/00222/AM17ノ

Name:MACRO POLYMERSi
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File Ю1/87/050/00472/AM17/11RLA File:04/24/040/00054′ AM17/11Li

No.879/15/87‐ALC1/2016 Name:SRF LIMIπ D INo/Date:15/87‐

1/2016

18ι 26.04.2017

: The authorisation holder has not indicat€d the Specific chemical name of oport producg only brand
is given. It is not possible for the committce to fix norms without chemical namos. Therefore, committce

to reject the case.

No.:80ノ 15/87‐ALC12016 Name:SRF LIMITED No/Date:15/87‐

1/2016

18ι 26.04.2017

File:01/87/050/00473/AM17/1RLA Fllo

:04/24/040/00055/AM17/

: The authorisation holder has not indicated the Specific chemical name of export produc! only
is given. It is not possible for the committee to fix norms without chemical names. Therefore,

to reject the case.

No.3133715/87‐ ALC1/2016 Name:PLASTENE INDIA No/Date:15/87‐

1/2016

l aι 26.04.2017

File:01/87/050/00526/AM17/11RLA File:37/24/040/00003/AM17ノ |ILicoNo/Date:3710002649

119.07.2016

The Committee considered the case in the meeting and decided to approve the rdhoc normr as follows:

No/Date:15/87‐

1/2016

18126.04.2017

The Committee considered the case in the meeting and decided to call for GSM of export item and

I and 3. Applicant also should submit GSM of adhesive.

隕

EXPORT ITEM QTY IMPORTITEM QTY
PP Woven Sacks without Liner

(Net content ofPP Woven FabHcs¨ 780
MT 2)PP Granules(for the

manufacturlng ofPP yarn for stitching‐ 50
MT(3)PP Granules(for the

manufacming Ofnarow weaving fabHcs
for Tape)‐ 170剛

1000.000

MT
l. Polypropylene Woven Fabrics 795。600 Rrr

2. PP Granules ( for the
manufacturing of PP Yarn for
stitching)

52.500ヽ″
「

3. PP Granules (for the
manufacturing of Narrow weaving
fabrics for Tape)

178.500ヽごT

RA may take consequential action ar pcr Policy / Proccdures.

陣



…H隅燃I脇 田戸
暉7 囲Tが1ザイ |

ecided to approve on repent basis(Adhoc Norllls)based On

)ld on 08。 11.2012 and reconunended as under:

EXPORT ITEM QTY IMPORT ITEM QTY
Polyester compound containing
minimum 93.5o/o Polyester Chips/PET
Resin.

l kg Polyester chips / PET Resin 0.945 kg

RA may take consequential action as per Policy / Procedures.

No.:14/15/87‐ALC1/2016 Name:VIKAS ECO‐ CH No/Date:15/87-

1/2016

l a526。04.2017

: The Committee considered the case as per agenda. Committee decided to defer the case to examine
ofthe authoHsation holder.

No.:7ノ 13/87‐ALC1/2016 Name:SIDDHI DECOR No/Date:15/87‐

1/2016

18じ 26.04.2017

: The Commiuee considered the case and decided to refer to DIPP.

f @trt,"
I I ITNDUSTRTES 

(rNDrA) LrMrrED, 
liilfrr.#,r, lAnnroved

l @I I - I lqonnrorr I

I lDecision: The Committee considered the case and decided to approve on repeat basis (Adhoc Norms) based on

I ltne decision of the NC Meeting No. l3l87-ALcll20l6 held on 28.12.2016 and recommended as under:
1"" I

EXPORT ITEM QTY IMPORTITEM QTY
XLPE Compound containing 750,000

MT
1.LLDPE Granules 749。550 MT

minimum 98%LLDPE 2. Di-Cumylperoxide (DCP) 0.600ヽごr

3. Antioxidant 0.600 MT

4. Ocagon Jumbo Sleeves-Box As per packing policy

RA may take consequential action es pcr Pollcy / Prccedures.

File:01/87/050/00407/AM17/

S.B.S. REI]DY
・
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No.:48/15/87¨ALC1/2016 Name:KKALPANA
ISTRIES(INDIA)

〔eet No/Date:15/87‐

こC12016
1 dι 26.04。2017

EXPORT ITEM QTY IMPORT ITEM QTY
XLPE Sioplas Compound
containing minimum 98%
LLDPE

750,000

MT
1.LLDPE Cranules 749.550 hrr

2.TH Methoxy VinyI Silane 10.500M 「
3.Di‐ Cllmylpero対de(DCP) 0。 600ヽFr

4. Antioxidant 0.600 hfr

5. Gusseted Bag As per packing poliry
RA may take consequential action as per Policy / Procedures.
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EXPORTITEM QTY IMPORTITEM Qty

PVC SOLD WOVEN
FIRE RESISTANT
側 STA■C
CONVEYOR
BELTING IYPE‐ 8000

0d Weight ofExport
Products per Square

meter 16.882 Kgs。 )

10109.000

Sq Meter

1.Polyster Fllament Y〔 m of
relevant denier.

(1000 Denier/1500 denierp

1.05 kg/kg content contained in
the E:cport Product

2.PVC PASTE RESIN
3.856 Kysq.mt.。 fExport

Product

3.PVC PHOSPHATE
PLASTICIZER

2.433 Kg/ sq.mtr. of Export

Product

4. Fastener with pins Netto Net

5。 NYLON YARN
(1260 DENIED叫 ON 6HT
YARN 1260D Ⅷ TED

1.05 kg/kg content in the E:rport

Product

Note-l: Party shall declare spccilic denier in chlpplng bllls end Bills of entry and both shall be
correlated at the tlme of EODC.
RA may take consequentlal action ss per Policy / Procedures.

No.349/15/87‐ALC12016 Name:KKALPANA No/Date:15/87‐

1ノ2016INDUSTRIES(INDIA)
l dζ 26.04.2017

File:01ノ 87ノ050/00442/AM17/ File No/Date:0310807538
:03/94/040/00461/AM17/ 1.09。2016

: The Committee considered the case as per agenda. Committee decided to defer the case to examine

蠍 聯

ofthe authoHsation holder.

l記73躙鰐
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65/AM7 LicoNo/Date:0310807540
01.09.2016

[

:ision: The Committee considered the case and decided to spproyG on repeat basis (Adhoc Norms) based on
decision of the NC Meeting No. 13187-ALC)2016 held on28.12.2016 and recommended as under:

EXPORT ITEM QTY IMPORTITEM QTY
)GPE Compound containing
minimum 9&%LLDPE

750.000

MT
1.LLDPE Granules 749.550ヽごr

2.Di… CumylperoxideのCP) 0。600 MT

3. Antioxidant 0.600 MT

4. Octagon Jumbo Sleeves-Box As per packing policy

RA may take consequential action ss per Policy / Procedures.

File:01/87/050/00445/AM17/ File:03/94/040/00489/AM17ノ

No.:52ノ 15/87…ALC1/2016 Name:DOW CHEMICAL No/Date:15/87‐

1/2016T10NAL PRIVA霊
18ι 26.04.2017

,No/Date:0310807548

1.09。2016

: The Committee considered the case as per agenda and decided issue deficiency letter to the authorisation
for submission of the following information.

Technical descriptions/specifications, percentage composition @y weight) of the products to be exported.

)Detailed manufacming process along with technicaljustilbation for wastages claimed at each stage and each ofthe

required in the manufacturing process.

Chemical narne, Technical specifications of items proposed to be imported.

Whether the scrap generated in the process is being reused or not. If not the technical justification for its
be furnished. If the scrap is being sol4 the sale value/commercial value may be indicated.

r) Material balance indicating calculative statement of the requirement of each of item for manufacture of each of
product.

No.:53715/87‐ALC1/2016 Name:DOW CHEMICAL i No/Date:15/87‐

1/2016■ ONALPWA‐   1
18ι 26.04.2017

File:01/87/050/00446/AM17/ File:03/94/040/00490/AM17/: 10807549

)n3¶h COnlmittee considered the case as per agenda and decnded issue deflciency letr to the

for submission ofthe following infomation.

Technical descriptions/specifications, percentage composition (by weight) of the products to be oqorted.
r) Detailed manufactrning process along with technical justification for wastages claimed at each stage and each of

ials required in the manufacturing process.

) Chemical name, Technical specifications of items proposed to be imported.

Whether the scrap generated in the process is being reused or not. If not the technical justification for its

be furnished. If the scrap is being sold the sale value/commercial value may be indicated.

) Material balance indicating calculative stat€ment of the requirement of each of item for manufacture of each of

S kLDDY
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HQ File:01/87/050/∞447/AM17/

No.:54/15/87…ALC12016   1 No/Date:15/87‐

16

18L26.04.2017

Decision : The Committee considered the case as per agenda and decided issue deficiency letter to the authorisationl
for submission of the following information.

) Technical descriptions/specifications, percentage composition @y weight) of the products to be orported.
Detailed manufacturing process along with technical justification for wastages claimed at each stage and each of

required in the manufacturing proc€ss.

) Chemical name, Technical specifications of items proposed to be imporrcd.
Whether the scrap generated in the process is being reused or not If not the technical justification for its

be furnished. Ifthe scrap is being sol4 the sale value/commercial value may be indicated.

)Material balance indicating calculative statement ofthe requirement ofeach ofitem for manufame Ofeach of
product.

No.:36/15/87‐ALC12016 Name:MACRO POLYMERS No/Date:15/87‐

1/2016

l aζ 26.04。2017
.LD。

「
QΠ
:lν
87“ OЮ

11::ハ

m7障 A RL Ю824Ю40Ю囲 9/AM7 ,No/Date:0810138601

16

rn : The Committee considered the case as per agenda and decided issue deficiency letter to the authorisation
for submission of the following infonnation.

Technical descriptionVspecifications, percentage composition (by weight) ofthe products to be exported.

Detailed manufacturing process along with technical justification for wastages claimed at each stage and each of the

ials required in the manufacturing process.

r) Chemical name, Technical specifications of items proposed to be imported.

Whether the scrap generated in the process is being reused or not. If not the technical justification for its non-use

be furnished. Ifthe scrap is being sold the sale value/commercial value may be indicated.
Matcrial balance indicating calculative statement of the requirement of each of item for manufacture of each of
product.

No.:51/15/87‐ALC1/2016

laじ 26.04.2017

,No/Date:0310807568

、2016

: The Committee considered the case as per agenda and decided issue deficiency letter to the authorisation

for submission of the following information.

Technicd descriptions/specincations,percentage composition● y weight3 0fthe products to be exported.

Detailedmanufacmingprocess alongwithtechnicaljustiication forwastages claimed ateach stage andeach ofthe

required in the manufacnring process.

) Chemical name, Technical specifications of ircms proposed to be imported.

Whether the scrap generated in the process is being reused or not. If not the rcchnical justification for its non-use

be furnished. Ifthe scrap is being sold the sale value/commercial value may be indicated.

) Material balance indicating calculative statement of the requirement of each of item for manufacture of each of
product.

P釘りName:Cm¶ⅣE SIVLO
PACKS PVT LTD

INo/Date:15/87¨

lr2016

Flle:01/87/050/00444/AM17/ Fllo:03/94/040/00485/AM17/

What is the word'Shouldef in description of import item No-4 stands for?

点i網継:害賜
r,ilr,*rnment Ot naitaV '

. .,.; :,,lrarryan, New Delhi-.] 1,.r,



File:01/87/050/00449/AM17/ File:03/94/040/00501/AM17″ ILicoNo/Date

No.:56715r87‐ALC172016 Nnmα DOW CHEMICAL :IMcetNo/Date:15/87‐
.T10NAL PRIVATE  IIALC1/2016

:121&26.04.2017

:0310807576

: The Committee considered the case as per agenda and decided issue deficiency letter to the authorisation
for submission of the following information.

Technical descriptionVspecifications, percentage composition (by weight) of the products to be exported.

Detailed manufacturing process along with technical justification for wastages claimed at each stage and each of
required in the manufacturing process.

) Chemical name, Technical specifications of items proposed to be imported.
Whether the scrap generated in the pЮ cess is being reused or not.If not the technお al justiacatiOll fOr its

be fumished. If the scrap is being sold, the sale value/commercial value may be indicated.

) Marcrial balance indicating calculative statement ofthe requirement of each of item for manufacture of each of
pЮduct.

No.:57/15r87‐ALC1/2016 Name:DOW CHEMICAL No/Date:15/87‐

1ノワ016、TIONAL PRIVATE

File:01/87/050/00450/AM17/

D        __:21■巨:%2917___
File:03/94/040/00503/AM17ノ :ILicoNo/Date:0310807577

1照19912911

: The Committee considered the case as per agenda and decided issue deficiency letter to the

for submission ofthe following information.

Technical descriptions/specifications, percentage composition (by weight) of the products to be exported.

) Detailed manufacturing process along with rcchnical justification for wastages claimed at each stage and each of the

required in the manufacturing process.

) Chemical name, Technical specifications of items proposed to be imported.

Whether the scrap generated in the process is being reused or not. If not the technical justification for its
be furnished. Ifthe scrap is being sold, the sale value/commercial value may be indicated.

r) Material balance indicating calculative statement ofthe requirement of each of item for manufacture of each of
product.

Name:MACRO POLYMERS No/Date:15/87‐

1/2016LヽD.
18ι 26.04。2017

File:03/24/040/00230/AM17′ No/Date:0810138616「い剛"Tm略 0晨m71 16

: The Committee considered the case as per agenda and decided issue deficiency letter to the authorisation

for submission ofthe follo― g mfomation.

Technical descriptionVspecifications, percentage composition (by weight) of the products to be oported.

Detailed manufacturing process along with technical justification for wastages claimed at each stage and each of
required in the manufacturing process.

r) Chemical name, Technical specifications of items proposed to be imported.

Whether the scrap generated in the process is being reused or not. If not the technical justification for its

be furnished. Ifthe scrap is being sold the sale value/commercial value may be indicarcd.

) Material balance indicating calculative starcment of the requirement of each of item for manufacture of each of
product.

No.337r15/87‐ALC1/2016

邪r毀麗甲β露ゃ場
θ
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No.:58/15/87‐ALC1/2016  1 Name:JAIN IRRIGATION No/Date:15/87-

/2016

dι 26.04.2017

File:01/87/050/00451/AM17ノ File:03/94/040/00505/AM17ノ No/Date:0310807622
16

: The Committee considered the case and decided to refer to DIPP.

No.:59ノ 15/87‐ALC172016 Name:DOW CHEMICAL No/Date:15/87‐

1/2016ATIONAL PRIVA電
l a526.04。2017

,No/Date:0310807615

16

rn : The Committee considered the case as per agenda and decided issue deficiency letter to the authorisation
for submission of the following information.

) Technical descriptionVspecifications, percentage composition @y weight) of the products to be exported.
r) Detailed manufacturing process along with technical justification for wastages claimed at each stage and each

materials required in the manufacturing process.

) Chemical name, Technical specifications of ircms proposed to be imported.
Whether d"scrap genented in the process is being reused or not.Ifnot the technicaljustittation for its non‐ use

be ftrnished. Ifthe scrap is being sol4 the sale value/commercial value may be indicated.

) Material balance indicating calculative statement of the requirement of each of item for manuftcture of each of
product。

No/Date:15ノ 87‐

1ノワ016
l a1 26.04.2017

File:01/87/050/00396/AM17/ File 10206972
113/AM17/ .09.2016

As per the nritten comments furnished by the DIPP宙 de their letr No。 7/171/2017rrS.
24.04.2017, the Commitrce approved following adhoc norms:

LTD。

No.:3715r87‐ ALC1/2016 Name:丁EGA INDUSTTIES

EXPORT ITEM QTY IMPORTITEM Quantity Recommended per
MT of erport product

Rubber Liner for Grinding
Mills for [Yfining Industries
(containing minimum
Synthetic Rubber PBR 90 MT,
Natural Rubber 90 MT, Hot
Rolled Steel Plate - Gr Hardox

500/JFE-EH500A- l 33.5 MT)

500.000

剛

1.Synthetic Rubber PBR

(any grade)

0.182 MT

2.  Natural Rubber(any
grade)

0.182ヽrr

3. HotRolled Steel Plate-
Gr Hardox 500/JFE-
EH500A - (of rclevant
grade and thickness)

0.267 MT

Note: grade and thickness of lnput item-3 shall tally ln both crport and import"
RA may take consequential actlon as pcr Policy / Procedures.

File:01/87ノ 050ノ00452/AM17/ File

Status:
Approvcd



No.:1ノ 15/87¨ALC172016 Name:WEILBIIRGER
TINGS(卜 DIAD PRIVA霊

No/Date:15/87‐

1ノ2016
18ι 26.04。2017

File:01/87/050/00394/AM17ノ File:02/24/040/00082/AMl

Technical descriptions/specifications, percentago composition @y weight) of the products to be ogorted.
,) Detailed manufacturing process along with technical justification for wastages claimed at each stage and each of

ials required in the manufacturing process.

;) Chemical name, Technical specifications of items proposed to be imporrcd.
Whether the scrap generated in the process is being reused or not. If not the rcchnical justification for its

be furnished. If the scrap is being sold, the sale value/commercial value may be indicarcd.

)Mate五 J bdance indicating calculative statement ofthe requrement ofeach ofitem for manufacme ofeach Of
product.

No.32ノ 15/87‐ALC1/2016 Name:HIGHPOINT INo/Date:15/87‐

1/2016

18じ 26.04.2017

,No/Date:0210206974

16

rn : The Committee considered the case as per agenda and decided issue deficiency letter to the

for submission ofthe following information.

Technical descriptionVspecifications, percentage composition @y weight) of the products to be exported.

Detailed manufacturing process along with technical justification for wastages claimed at each stage and each of
required in the manufacturing process.

Chemical name, Technical specifications of items proposed to be imported.

Whether the scrap generated in the process is being rcused or not. If not the technical justification for its
be ftrnished. If the scrap is being sold the sale value/commercial value may be indicatpd.

) Material balance indicating calculative statement of the requirement of each of item for manufacture of each of
product.

File:01/87ノ050/00404/AM17ノ File:05/24/040/00147/AM17`

: The Committpe considered the case as per agenda and decided issue deficiency letter to the

for submission ofthe followng mfomation.

Technical descriptions/specifications, percentage composition (by weight) of the products to be orported.

) Detailed manufacturing process along with technical justification for wastages claimed at each sage and each ofthe
ials required in the manufacturing process.

r) Chemical narne, Technical specifications of items proposed to be imported.

Whether the scrap generated in the process is being reused or not. [f not the technical justification for its

be furnished. If the scrap is being sold the sale value/commercial value may be indicated.

r) Mat€rial balance indicating calculative stat€ment of the requirement of each of item for manufacture of each of
product.

File:01/87/050/00395/AM17ノ File:02/24/040/00110/AM17/

No.:11′ 15ノ87‐ALC172016

Export quantity in kg term.

l"▲ `▼・・ ・ “
V

: The Committee considered the case as per agenda and decided issue deficiency letter to the
for submission of the following infonnation.

′

Udva″ 口、̂If ri'iY::lυ
::Rα iaUウog Bha硝∴

iヽ

∬Ь器場10"1



HQ Fllo:01/87/050/00405/AM17/

No.812/15/87‐ALC1/2016 Name:RELIANT No/Date:15/87‐

1/2016ACKAGING FILMS LIMITED
laじ 26.04.2017

File:05/24/040/00148/AMl 10399709
15.09.2016

: The Committee considered the case as per agenda and decided issue deficiency leter to the

for submission of the following information.

) Technical descriptions/specifications, p€rcentage composition (by weight) ofthe products to be exporrcd.
r) Detailed manufacturing process along with rcchnical justification for wastages claimed at each sage and each of

required in the manufacturing process.

) Chemical name, Technical specifications of ircms proposed to be imported.
Whether the scrap generated in the process is being reused or not. Ifnot the technicaljustification for its non-user

be furnished. If the scrap is being sol4 the sale value/commercial value may be indicated.

) Material balance indicating calculative statement ofthe requirement of each of ircm for manufasture of each of
product。

No.:61ノ 15/87‐ALC1/2016 NameiCREATIVE S吼0 Mcet No/Date:15/87‐
ACKS PVT LTD 1/2016

laじ 26.04.2017

File LicoNo/Date:0310807795

15.09。2016AM17ノ

rn : The Committee considered the case as per agenda and decided issue deficiency letter to the authorisation
for submission of the following information.

Technical descriptionVspecifications, percentage composition (by weight) of the products to be exported.
r) Detailed manufacturing process along with technical justification for wastages claimed at each stage and each of the:

ials required in the manufacturing process.

) Chemical name, Technical specifications of ircms proposed to be imported.

Whether the scrap generated in the process is being reused or not. If not the technical justification for its
be frrnished. If the scrap is being sol{ the sale value/commercial value may be indicated.

) Material balance indicating calculative statement of the requirement of each of item for manufacnre of each of
product。

What is the word "Shouldef in description of import item No-4 stands for?

No.:38715/87‐ALC1/2016 Name:MACRO POLYMERS Meet No/Date:15/87‐
LヽTD. 1/2016

l dι 26.04.2017

File:01/87/050/00431/AM17/ RLA File:08/24/040/00239/AMl 10138684
16.09。2016

: The Committee considered the case alr per agenda and decided issue deficiency letter to the authorisation

for submission ofthe following information.

Technical descriptionyspecifications, percentage composition (by weight) ofthe products to be exported.

) Detailed manufacturing process along with technical justification for wastages claimed at each stage and each of the

required in the manufacturing process.

Chemical name, Technical specifications of items proposed to be imported.

Whether the scrap generated in the process is being reused or not. If not the technical justification for its non-use

be furnished. If the scrap is being sold, the sale value/commercial value may be indicated,

) Marcrial balance indicating calculative statement ofthe requirement of each of item for manufacture of each of

HQ File:01/87/050/00454/AM17/1

product.
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No.:106/15/87‐ ALC172016 Name:BULK LIQLJID
PVrL"

No/Date:15/87‐

1/2016

18ι 26.04.2017

「
QⅢ
ず

鵬 7Ю

"Ю“"晨
m7卜 AⅢ翻 泡″

“

OЮ∝η/AMlll郡
TЮ
・
m Юtt6

: The Committee considered the case and decided to refer to DIPP.

No.:68/15/87‐ALC1/2016 Name:RALLIS INDIA NorDate:15/87‐

12016
18ι 26.04.2017

File:01/87/050/00461/AM17/ File 10807887
19。09。2016

: The Commitee considered the case as per agenda. Commiuee decided to defer the case to examine the
ofthe autho五 sation holder.

No.315715/87‐ALC172016 Name:RAPID No/Date:15/87‐

1ノ2016COoP.LTD.
18ι 26.04.2017

File:01/87/050/00408/AM17/ RLA File Ю5/24/040/00297/AM17/:ILicoNo/DateЮ 510399797

121.09.2016
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Approved

rn: The Committee considered the case in meeting and taking cue from SION decided to approve the

with 5% w.Btage as follows:

EXPORT ITEM QTY IMPORT ITEM QTY
Polyethylene Bags

T Shirt bagY garbage bags

1250.000ヽFr PE Cranules HDPE/

LLDPVLDPE pnules
1312.5 MT

Note: The Authorisation holder shall declare the neme rnd qurntity of relcvant polymer vta,
HDPE/LDPE/LLDPE and allowed to lmport came polymer of relevant qurntlty with 5%

wastage only.
RA may take consequential action as per Policy / Prccedures.

ln : The Committee considered the case as per agenda and decided issue deficiency letter to the authorisation

for submission of the following information.

Technical descriptionVspecifications, percentage composition (by weigbt) ofthe produc-f to be oported.

r) Detailed manufacturing process along with rcchnical justification for wastages claimed at each stage and each of
ials required in the manufacturing process.

) Chemical name, Technical specifications of items proposed to be imported'

Whether the scrap generated in the process is being reused or not. If not the technical justification for its non'user

be furnished. If the scrap is being sol4 the sale value/commercial value may be indicated.

) Material balance indicating calculative stat€ment of the requirement of each of item for manufacture of each of
product.                                                                    _
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File:01/87/050/00448/AM17/ File :03/94/M0/00498/AM I ?/: lLic.No/Date:03 I 08079t

No.:55715/87‐ALC1/2016 Name:EXPANDED No/Date:15/87‐

駆 R SYS¶ ElⅥS PVT.LTD 1/2016

18ι 26.04.2017

22.09.20t6

: The Committee considered the case as per agenda and decided issue deficiency letter to the authorisation

for submission ofthe following information.

) Technical descriptionVspecifications, percentage composition @y weight) of the products to be orporled.

) Detailed manufacturing process along with rcchnical justification for wastages claimed at each stage and each of the

ials required in the manufacturing process.

Chemical name, Technical specifications of items proposed to be imported.

Whether the scrap generated in the process is being reused or not If not the technical justification for its non-use

be furnished. Ifthe scrap is being sol4 the sale value/commercial value may be indicatcd.

r) Material balance indicating calculative statement of the requirement of each of ircm for manufacture of each of
product.

The Committee considered the case and decided to spprove on repcat basil (Adhoc Norms) based on

decision of the NC Meeting No. 13187-ALClD0l6 held on2E.l2.20l6 and recommended as tmder:

No.:16715/87‐ALC1/2016 Name:SPERRY PLAST No/Date:15/87‐

1/2016

laじ 26.04.2017

,No/Date:0510399890

.09.2016

: The Commitrce considered the case and decided to refer to DIPP.

Name:SPERRY PLAST No/Date:15ノ 87‐

1/2016

18ι 26.04.2017

にase No.:63′ 15/87…ALC12016
(INDIAJ LIMITED,lALC12016

18ι 26.04.2017

IHQ File:01/87/050/00456/AM17/ File:03/94/040/00541/AM17ノ 11LicoNo/Date:0310807967

EXPORT ITEM QTY IMPORT ITEM QTY
XLPE Sioplas Compound
contahing mhimum 98%
LLDPE

０５０
．
００

ＭＴ

７ 1.LLDPE Cranules 749.550 MT

2.T五 Methoxy Vhyl Silane 10.500 MT

3. Di-Cumylperoxide (DCP) 0.600ヽごr

4. Antioxidant 0。600ヽrr

5。 Gusseted Bag As per packing policy

RA may take consequential action ss per Pollcyl!rygedq.s.

File:01/87/050/00409/AM17ノ File:05/24/040/00302/AM17ノ

No.:17ノ 15/87‐ALC1/2016

File Ю178ケ/050/00410/AM17/11RLAFib Ю5/24/040/00303/AMl

: The Committee considered ttre case and decided to refer to DIPP.

q DEn^\/

Name:KKALPANA    IIMectNo/Date:15/87‐

鸞癬i顆



No.:37/13/87‐ALC1/2016

laじ 26.04。2017

File:01/87/050/00312/AM17ノ File :03/95/040/00 I 06/AM 1 7/' lLic.No/Date :03 I 0808 I 32
28.09.2016

: A copy of reply received from firm was forwarded to DIPP.

NorDate:15/87‐

1/2016

P錮けName:RELIANCE
INDUS■uESLD.

No/Date:15ノ 87‐

1/2016

No.:44/15/87‐AL(C1/2016 Name:ESSEN
FILMS PVT.LTD。 ,

18126.04.2017

File 1ヾo/Date:2410042064
10。20161/87/050/00437/AM17/ 7/AM17/

The Committee considered the case in the meeting and decided to approvG the edhoc norms as follows:

NorDate:15/87‐

12016
l a526.04.2017

,No/Date:0310808235

.10。2016

ffiase all per agenda and decided issue deficiency lett€r to the authorisation

for submission of the following information.

) Technical descriptionVspecifications, percentage composition (by weight) of the products to be exported.

) Deailed manufacturing process along with technical justification for wastages ctaimed at each sAge and each

materials required in the manufacturing process.

Chemical name, Technical specifications of items proposed to be imported.

Whether the scrap generated in the process is being reused or not. If not the technical justification for its non-user

be ftmished. If the scrap is being sold the sale value/commercial value may be indioated.

)MateridbalanceindicatingcalculativestammentOftherequirementofmhofitemformanu回
m ofeach of

Approved

…

43/15r87‐ALCl側 6障
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ecision:The Commlittee considered the case in the meeting and decided to approve the ndhoc■ orms as fonows:

EXPORT ITEM QTY IMPORT ITEM QTY
EVA Placemats cmbOSSed/PlaW

Printed/Laminateの

666.667ヽ rr EVA Resin 700.000ヽごr

RA may take consequential action as per Policy / Prccedures.

EXPORT ITEM QTY IMPORT ITEM QTY
EVA PIcemat cmbOSSed/Plain/

Printed/Lamhateの

666.667ヽぽr EVA Resin 700.000ヽごT

RA may take consequential action 8s per Policy / Procedures.

File:01ノ 87/050/00453/AM17/

product.

)7

引htus:

DeFerred



No.:39/15/87‐ALC12016 Name:NAVRATAN :No/Date:15ノ 87‐

1/2016TY CIIEMICALS LLP
l dι 26.04.2017

: The Committee considered the case as per agenda. Committee decided to def€r the case to examine the
ofthe authoHsation holder.

No.:65ノ 15/87‐ALC1/2016 Nalne:ARKEMA No/Date:15ノ 87‐

172016INDIA PVToLTD。 ,
l a526.04。2017

File:01/87/050/00458/AM17/ 10808313
。10。2016

: The Committee considered the case as per agenda and decided issue deficiency letter to the authorisation

for submission of the following information.

) Technical descriptionVspecifications, percentage composition (by weight) of the products to b€ ex?orted.

r) Detailed manufacnring process along with technical justification for wastages claimed at each stage and each

materials required in the manufacturing process.

r) Chemical name, Technical specifications of ircms proposed to be imported.

Whether the scrap generat€d in the process is being reused or not. If not the rcchnical justification for its non-use

be furnished. If the scrap is being sol( the sale value/commercial value may be indicated.

Marcrial balance indicating calculative statement of the requirement of each of ircm for manufacture of each of
product.

Mcet No/Date:15/87¨

ALC1/2016
212L26.04.2017

File:01/87/050/00438/AM17/ RLA File No/Date:3110066357

31/83/040/00091/AM17ノ 。10.2016

:The Conlmittee considered the case and decided to refer to DIPP.

No.86/15/87‐ ALC12016 Name:VERSATILE CARD No/Date:15/87‐

PVTLD 16

18ι 26.04。2017

File

「…
咄畑∽
""ハ
Ⅵ7

H9/AM17/
LicoNo/Date:0410162370

13.10。2016

: The Committee considered the case as per agenda and decided issue deficiency letter to the authorisation

for submission ofthe following information.

Technical descriptionVspecifications, percentage composition (by weight) ofthe products to be exported.

) Detailed manufactuing process along with technical justification for wastages claimed at each stage and each

materials required in the manufactuing process.

) Chemical narne, Technical specifications of items proposed to be imported.

Whether the scrap generated in the process is being reused or not. If not the technical justification for its

be firmished. Ifthe soap is being sol4 the sale value/commercial value may be indicated.

Matcrial balance indicating calculative statement of the requirement of each of item for manufacture of each of
product.

File

104

LicoNo/Date:0810138819

Export quantrty in kg term.

3.B.S.REDいY
Addit:onai Director Ggneral oi
Directorate General o.

r',;inistry oi Ccmmerce &'

Udyog Bhawan,New Delhi‐ 110011



,YMER SYS¶EMS PVT,LTD
No/Date:15/87‐

1ノ9016
l dι 26.04.2017

: The Committee considered the case as per agenda and decided issue deficiency letter to the

for submission of the following information.

Technical descriptionVspecifications, percentage composition @y weight) ofthe products to be exported. :

Detailed manufacturing process along with technical justification for wastages claimed at each stage and each of
materials required in the manufacnring prccess.

Chemical name, Technical specifications of items proposed to be imported.

Whether the scrap generated in the process is being reused or not. If not the technical justification for its
be furnished. If the scrap is being sol4 the sale value/commercial value may be indicated.

r) Material balance indicating calculative stalement ofthe requirement of each of item for manufactre of each of
product.

Mcet No/Date:15/87‐

ALC1/2016
212L26.04.2017

: The Committee considered the case as per agenda and decided issue deficiency letter to the authorisation

for submission ofthe following inforrration.

Technical descriptions/specifications, percentage composition (by weight) ofthe products to be e)eorted.

Detailed manufacnring process along with technical justification for wastages claimed at each stage and each

materials required in the manufacturing process.

Chemical name, Technical specifications of items proposed to be imported.

Whether the scrap generated in the process is being reused or not. If not the technical justification for its non-use

be furnished. Ifthe scrap is being sold, the sale value/comm€rcial value may be indicarcd.

) Material balance indicating calculative statement ofthe requirement of each of item for manufacture of each of
product.

No/Date:15ノ 87‐

1/2016

18じ 26.04.2017

RLA File

:05/23/040/00319/AM17ノ

Lic.No/Date:0510400171

10.2016

Declsion:The Commlttee consldered dle case and declded to defer the case.

No.:9/15/87‐ ALC12016 PargName:KLJ POLYMERS No/Date:15/87‐

1ノ2016CHEMICALS LTD Deferred
l a326.04.2017

File:01/87/050/00402/AM17/ RLA File

:05/23/040/00320/AM17/

,No/Date:0510400172

10。2016

Parly Name:KIJ POLYMERS

HQ File:01/87/050/00401/AM17/

: The Commitrce considercd the case and decided to refer to DIPP.

ユυ,

Case No.:64/15/87¨ALC12016 Status:

Dererred

1:Ⅲ
∝鋭ん7Ю51Ю0417ハm7鵬

ぉお叩9,・疇w7 |す暇ぉ
Ю31011Tl:

Case No.:10/15/87‐ ALC1/2016 Paゥ Name:Ao M.POLYPLAST
PRIVATE LIMIπD

Itatus:
Deferred

HQ Flle:01/87/050/00403/AM17/ lLA File

05/23/040/00341/AM17ノ

しicoNo/Date:0510400137

18.10。2016

107.

Case No.:3/15/87‐ALC1/2016



No.:69/15/87‐ALC1/2016

18126.04.2017

I 09 IHQ File :0 l/87/0 501004621 AMIT I File LicoNo/Date:0310808617

77/AM17/ 1.10.2016

: The Committee considered the case as per age,nda. Committee decided to defer the case to examine the

of the authorisation holder.

No.:97ノ 15787‐ALC172016  1

Name:LOPAREX lNDIA
7ATE LIMITED

Name:GAJJRAJ AGENCY
ATE LIMID

Name:WELBIJRGER
TINGS cNDVり PRIVATE

Name:DURA LINE INDIA
LD

No/Date:15/87‐

12016

No/Date:15/87‐

1/2016

No/Date:15/87‐

6

No/Date:15/87‐

12016
a326。 04.2017

10400253

for by the

110

No.:5/15/87¨ ALC172016

18じ 26.04.2017

File:01/87/050/00398/AM17ノ File Lic.No/Date:0210207099

136/AM17′ 24.10.2016

ne cOmmittee considered the case as per agenda and noted that both export and import items are

therefore decided to reiect the case.

18ι 26.04。2017

HQ Flle:01/87/050/00490/AM17/ File No/Date:0210207098

31/AM17/ 10.2016

Decision : The Committee considered the case as per agenda and decided issue deficiency letrcr to the authorisation

for submission of the following information.

Technical descriptionVspecifications, percentage composition (by weight) of the products to be exported.

) Detailed manufacnring process along with t€chnical justification for wastages claimed at each stage and each

materials required in the manufacturing process.

Chemical name, Technical specifications of items proposed to be imported.

Whether the scrap generated in the process is being reused or not. Ifnot the technical justification for its non-use

be fiunished. Ifthe scrap is being sol{ the sale value/commercial value may be indicarcd.

) Material balance indicating calculative statpment of the requirement of each of item for manufacture of each of
product.

No.37715787‐ ALC12016

RA take consequential action as PPr

.10.2016

The committee considered the case in the meeting and approved as appllcd

holder in their Advanced Authorization.

/ Pryg$ye1

File:01/87/050/00400/AM17/

S.3S.REDDY
″

MIlisty Of commerce&1晨 :ustw
Gcvernment Ofindia  

′

'dy09 Bhawan,New De!hi‐
1looll

H21

tLA File

05/23/040/00130/AM16/



ハ

No.:35/15/87‐ALC1201`

File:01/87/050/00428/AM17/

N・me:MACRO POLYMERS IMeetNo/Date:15/87‐
.LTD. IALC1/2016

pl&26.04。2017

)n : The Committee considered the case as per agenda and decided issue deficiency letter to the authorisation

for submission of the following information.

Technical descriptions/specifications, percentage composition @y weight) ofthe products to be exported.

) Detailed manufacturing process along with technical justification for wastages claimed at each stage and each

materials required in the manufacturing process.

) Chemical name, Technical specifications of items proposed to be imported.

Whether the scrap generated in the process is being reused or not. If not the rcchnicd justification for its

be furnished. If the scrap is being sol4 the sale value/commercial value may be indicated.

Marcrial balance indicating calculative sta0ement of the requirement of each of item for manufacture of each of
product.

No.:40/15/87‐ALC1/2016 Name:MACRO POLYMERS IMeetNo/Date:15/87¨
.LD。 IALC1/2016

レ1&26.04.2017

File:01/87/050/00433/AM17ノ

AM17ノ 10.2016

rn : The Committee considered the case as per agenda and decided issue deficiency letter to the authorisation

for submission of the following information.

) Technical descriptionVspecifications, p€rcentage composition (by weight) ofthe products to be export€d.

) Detailed manufacturing prooess along with technical justification for wastages claimed at each stage aod each

materials required in the manufacturing process.

Chemical name, Technical specifications of ircms proposed to be imported.

Whether the scrap generated in the process is being rcused or not If not the technical justification for its non'use

be furnished. Ifthe scrap is being sold, the sale value/commercial value may be indicated.

Material balance indicating calculative stat€ment of the requirement of each of itcm for manufacture of each of
pЮduct。

No.:42′ 15/87…ALC12016 Name:MACRO POLYMERS No/Date:15/87‐

1/2016.LTD.
18526.04.2017

File:01/87/050/00435/AM17ノ Flle ,No/Date:0810138967

10.2016

10/AM17/

:¶に Conllnime considered the case as per agenda and decided issue deiciency lett to the audlorisation

for submission ofthe following information.

Technical descriptions/specifications, percentsge composition (by weight) ofthe products to be export€d.

DeAiled manufactgring process along with technical justification for wastages claimed at each stage and each

materials required in the manufacnring process.

) Chemical name, Technical specifications of items proposed to be imported.

Whether the scrap generatcd in the process is being reused or not. If not the te.hnicd jttstification for its

be fisnished. If the scrap is being sold, the sale value/commercial value may be indicated.

Material balance indicating calculative statpment of the requirement of each of item for manufacture of eash of

File

H5

にお.No/DateЮ 810138965

pЮduct.

Status:

Deferred

|

14

Status:

Deferred

Governmen1 0f!ndia  
‐

ldyOg Bhawan,New Deihi‐ 11001



HQ File :0 li87l050/00 459 I AMLT I

118

IMeet No/Date:15/87‐

IALC1/2016
pl&26.04。2017

Lic.No/Date:0310808723

1/AM17/ 。10.2016

: fte Committ€e considered the case alt per agenda and decided issue deficiency letter to the

for submission ofthe follo― g infomation.

Technical descriptionVspecifications, peroentage composition (by weight) of the products to be exaorted.

Detailed manufacturing process along with technical justification for wastages claimed at each stage and each

materials required in the manufacturing process.

) chemical name, Technical specifications of items proposed to be imported.

D Whether the scrap generated in the process is being reused or not. If not the rcchnical justification for its

be flrnished. If the scrap is being sol4 the sale valudcommercial value may be indicated.

Material balancc hdicating calculative statement ofthe requrement ofeach ofitem for manufame ofeach of

product.

No.:18/15/87‐ALC172016 Name:INJECTOPLAST No7Date:15/87‐

1/2016LヽTD
la乙 26.04.2017

〕n:The Commiuee considered the case as per agenda and decided issue deiciency letter to the authonsation

for submission ofthe followmg mfomation.

) Technical desoiptionVspecifications, percentage composition (by weight) of the products to be oported.

) De6iled .-ot"t*iog process along with technical justification for wastages claimed at each stage and each

materials required in the manufacturing process.

,) Chemical name, Technical specifications of items proposed to be imported.

) Whether the scrap generated in the process is being reused or not. If not the technical justification for is
ry be fignished. If the scrap is being sol4 the sale value/commercial value may be indicarcd.

Matcrial balance indicating calculative statement of the requirement of each of item for manufacturc of each of
product.

No.:46/15/87‐ALC1/2016 Name:TAC CHEMICALS No/Date:15/87‐

1ノ2016PVT LTD,
l a526.04.2017

File:01/87/050/00439/AM17/ File LicoNo/Date:5310019235

19/AM17/ 127.10。 2016

for submission of the following information.

) Technical descriptions/specifications, percentsge composition @y weigbt) ofthe products to be exported.

i o.a1.a manufacturingpr6ess along with tcchnicsl justification for wastages claimed at each stage and each

materials required in the manufacaring process.

) chemical name, Technical specifications of items proposed to be imported.

l) Whether the scrap generated in the process is being reused or not. If not the technical justification for its non'use

nり騰 mishd.Ifthe scrapお being soЦ the Sale value/commeК ial value may be indtated.

)Material bdance indicating cdculative statement ofthe requmnt Ofeach ofitem for manu伽
曲鵬 Ofeach of

product.

3mtuS8

Dererred

ti.S.

善お累l滝醜ハ|

1 麟i



No。:41/15/87‐ALCl′2016 N口me:MACRO POLYMERS No/Date:15/87‐

1/2016LTD。 Deferred

18ι 26.04.2017

HQ File :0 l/87/050/004341 A\tll7 I File 10138993

:08/24/040/00275/AM17/ .10.2016

: The Committee considered the case as per agenda and decided issue deficiency letrcr to the

for submission of the following information.

Technical descriptionVspecifications, percentage composition (by weight) ofthe products to be exported.

) Detailed manufacnring process along with rcchnical justification for wastages claimed at each stage and each

materials required in the manufacnring process.

) Chemical narne, Technical specifications of items proposed to be imported.

Whether the scrap generated in the process is being rcused or not. If not the technical justification for its non-use

be fumished. If the scrap is being sol4 the sale value/commercial value may be indicated.

) Material balance indicating calculative stat€ment ofthe requirement of each of itcm for manufacture of each of
product.

Nnme:Do R COATSINK& No/Date:15/87‐

PVToLTD. ALC1/2016
18ι 26.04.2017

「Q ΠL Юν"Ю50Ю04"/AM爾 Lic.No/Date:0310808867

10.2016

rn : The Committee considered the case as per agenda and decided issue deficiency letter to the authorisation

for submission of the following information.

) Technical descriptionVspecifications, percentage composition (by weight) of the products to be oqorted.

r) Detailed manufacturing process along with technical justification for wastages claimed at each stage and each

materials required in the manufacturing process.

r) Chemical name, Technical specifications of items proposed to be imported.

Whether the scrap generated in the process is being reused or not. If not the technicd justification for its non'use

be furnished. If the scrap is being sol4 the sale value/commercial value may be indicated.

) Material balance indicating calculative statement of the requirement of each of item for manufacture of each of
product.

No.:67′ 15/87‐ALC12016 Name:GUARNIFLON INo/Date:15/87‐

1/2016PVT.LTD.
l a526,04。2017

HQ File:01/87ノ 050/00460/AM17/ File

:03/94/040/00653/AM17/

necislon : f}1 ittee considered the case as per agenda and decided issue deficiency letler to the

for submission of the following information.

Technical descriptionVspecifications, percentage composition @y weight) of the products to be oported.

) Detailed manufacturing process along with technical justification for wastages claimed at each stage and each

materials required in the manufacturing process.

;) Chemical name, Technical specifications of ircms proposed to be imported.

Whether the scrap generated in the process is being reused or not. If not the technical justification for its non'use

be fumished. Ifthe scrap is being sol4 the sale value/commcrcial value may be indicated.

)MateHd bdance indicating cdculative statement ofthe requrement ofeach ofitem for manum―
ofeach Of

File

ICase No.862ノ 15787‐ALC1/2016

product。

,;,itDlor Ggneral oi;
Dt,octcrate Ccnerai o:Forei

Min sty of cOmmerce&111
6overnment oflndit

む̀
」

yog Bhawan,New Dellli―



No.:98′ 15/87‐ALC1/2016 Nnme:GAJJRAJ AGENCY No/Date:15/87‐

1ノワ016'ATE LIMITED

l dι 26.04。 2017

10207117
.11.2016

The Commifree considered the case as per agenda and noted that both oeort and import items are

and therefore Commitrce decided to relect the case.

No.:118/15/87‐ ALC172016 Name:SPERRY PLAST No/Date:15/87‐

1/2016

18じ 26.04.2017

File:01/87/050/00511/AM17/ File .No/Date:0510400363
11.2016

: The Committee considered the case as per agenda. Commitee decided to defer the case to examine the

ofthe autho五 sation holder.

Name:SPERRY PLAST No/Date:15/87‐

1/2016

18こ 26.04。2017

File 10400364

:05/24/040/00386/AM17ノ

: The Commitrce considered the case as per agenda Commitee decided to defer the case to examine

ofthe authorisation holder.

No.:99′ 15787‐ALC12016

18じ 26.04.2017

No/Date:0210207124
。11.2016

: As per the nritten comments furnished by the DIPP宙de their ld“ r No.7た 71/2017/TSW dated

17, the Committee approved following adhoc norms:

S.B.S. REDDY
irector Ggneral oi I
o Ge,neral o. For
of Commerce &

No/Date:15/87‐

1/2016

: Approved

No.:119/15r87‐ ALClr2016

File:01ノ 87/050/00512/AM17/

Nnme:‐GA

EXPORT ITEM QTY IMPORTITEM Quantity Recommended per
MT of erport product

Rubber Liner for Grinding
Mills for Mining Industies
(containing minimum
Spthetic Rubber PBR- 90

MT, Natural Rubber- 90 MT,
Hot Rolled Steel Plate - Gr

Hardox 500/JFE-EH500A-
133.5 Mr)

l MT l. Synthetic Rubber PBR
(any gnde)

0.182 hrr

2. Natural Rubber (any

grade)

0。 182ヽrr

3. Hot Rolled Steel Plate -
Gr Hardox 500/JFE-
EH500A - (of relevant

grade and thickness)

0.267ヽrr

Note: Grade and thickncss of lnput ltem-3lhell telly ln both erport end lmport

RA may takc consequentiel actlon as per Poltcy / Proccdures.

Itotus:
Reiected

HO Flle:01ノ 87ノ050ノ00491/AM17/

障 角馳 OЮm綱/AM爾  
‐

鵠脇50Ю
“"/AM″
 1粉糀9Юり"岬″



No.: lfi)/1587 - At-G.l n0l6 : lParty Name:TECHNO No/Date:15/87‐

1/2016WAXCHEM PVToLTD.,
18ι 26.04.2017

File:01/87/050ノ00493/AM17ノ File ,No/Date:0210207125

153/AM17ノ

: The Committee considered the case as per ageirda. Committee decided to defer the case to examine

ofthe authoHsation holder.

Mect No/Date:15/87‐

IALC1/2016
21&26。 04.2017

12? IHQ File :0 l/8?/0 50100521 I AMIT I

: The Committee considered the case as per agenda. Committee decided to defer the case to examine the

ofthe authorisation holder.

Name:ZENI■ H No/Date:15/87‐ Approvcd
RUBBER 1/2016

PVToLTD l a526.04.2017

File File No/Date:0310809207

1/87/050/00496/AM17/ :03/95/040/00627/AM17/ 。11.2016

As per the writen comments ftunished by the DIPP宙 de their letter No。 7/2第 017‐TSW

19。04.2017,the Conlmite approved fb■ owing adhoc norlns:

12

8

No.:134/15r87‐ ALC172016

10.11.2016

QIY requlred per unit
of linished good

Oil Resistant NR &

NBR based Rubber
Compounded Sheets

0.11224 kg

0.01074 kg

0.01171 kg

Note: 1. There should be a vrlue crp upto 7o/o oIEtOB value of erports together for lnput ltcms

AntioridenU Accelerators/Retsrderg

RA may take consequential action s! per Policy / Procedurcs.

S.B.S.REDDY
Additional Director Gsneral of

Directciate General o.

No.:103/15/87¨

t4inistry of (



Case No.:81/15ノ 87‐ALC1/2016

18126。 04。2017

HQ Flle:01/87/050/00474ノ AM17ノ
AM17/

: The Committee considered the case as per agenda and decided issue deficiency letter to the

for submission of the following information.

Technical desoiptions/specifications, percentage composition Oy weight) of the producs to be otported.

r) Detailed manufactgring prccess along with technical justification for wastages claimed at each stage and each

materials required in the manufacturing process.

) Chemical name, Technical specifications of items proposed to be imported.

) Whether the scrap genented in the process is being reused or not. If not the technical justification for its

be fignished. If the scrap is being sold, the sale value/commercial value may be indicated.

Materid bdance indicating calculative statement ofthe requirement ofeach ofitem for manumme Ofeach of

product.

Name:KLJPOLYMERS
CHEMICALS LTD

No/Date:15/87‐

1/2016

l aι 26.04,2017

File:01/87/050/00501/AM17/ File 10400492

:05/23/040/00388/AM17ノ P5.11.2016

agenOa. Committee decided to defer the case to examine

ofthe authorisation holder.

Meet No/Date:15/87‐

IALC1/2016
レ1&26.04.2017

l3 I IHO File :01/87/050/00502/AMl7/
|ハ出417/ 11。2016

per ag€Nda" Committee decided to defer the case to examine

ofthe authorisation holder。

No.:110/15/87‐ ALC12016

18ι 26.04.2017

132 File :01/87/0s0/00s03/AMl7/ iIRLA File
:卜05/23/040/00390/AM17イ

一 ― ‐―  ヽ 一   ―‐ Ⅲ‐ _ _‐一‐一‐                        .^ ■    .  __= ^二 L^
: The Conllntte considered h ctte tt p∝ agenda.Commれe“cided"“fer tt Case m examine me

ofthe autho五 sation holder。

Nnme:KLJ POLYMERS
CHEMICALS LTD

Name:SASA RIIBBERS
ATE LIMIπD

No/Date:15/87‐

1/2016

No/Date:15/87‐

12016
No.390/15r87‐ALC12016

18ι 26。04.2017

I 33 IHQ File :01/87/0 50100483 I tNttT I ,No/Date:2410042089

AM17ノ

8 The COmlntte considered h ctte tt per agenda and“ cided"call for tt Lnport hmce copy tom

File

ICase No.:108r15/87‐ALC1/2016

ICase No.:109ノ 15/87‐ALC1/2016 Party Naure:KIJ POLYMERS

authorisation holder.

ctOrもリ

cnener

「
ETROCHEMК ALS uⅦπ

:

12n

Status:
Deferred

smtus:
Dererred

しicoNo/Date:0510400494

25。 11.2016

1.2016

‖I聾滅憮酬魚酬1



No.:122′15/87‐ALC12016

「
Q RL Юν鍬

“

υ00■ 5ハm7膨
淵 OЮ

“

07/AM″  1輩 ∬TЮ
Я

“

00Я l l

No.:112715787‐ ALC1/2016

「い∵
鵬知5∽
“
餌ハm71

Name:KLJPOLYMERS
CIIEMICALS LTD

No/Date:15/87‐

1/2016

18じ 26.04.2017

No/Date:15/87‐

/2016

10400625
12.2016

: The Committee considered the case as per ogenda and decided issue deficiency lettcr to the

for submission of the following information.

Technical descriptions/specifications, percentage composition Oy weight) of the products to be exported.

) Detailed manufacturing process along with technical justification for wastages claimed at each stage and each

matcrials required in the manufacturing process.

) Chemical narne, Technical specifications of ircms proposed to be imporrcd.

Whether the scrap generated in the process is being reused or not. If not the technical justification for its non-use

be furnished. If the scrap is being sold, the sale value/commercial value may be indicated.

) Material balance indicating calculative statement of the requirement of each of ircm for manufactre of each of
product.

l dE26.04。2017

: The Committee considered the case as per age,nda. Committee decided to defer the case to examine the

of the authorisation holder.

Nalne:SWASTIK No/Date:15/87‐

12016YMERS
18ι 26.04.2017

: The Committee considered the case as per agenda. Commitrce decided to defer the case to examine the

of the authorisation holder.

No.31Hノ15/87…ALC1/2016 Name:BLS POLYMERS INo/Date:15/87‐

172016

1』L26.04。2017

The Committee considered the case in the meeting and decided to approve the edhoc norms

as under:

File:01ノ 87/050/00516/AM17/

EXPORT ITEM QTY IMPORTITEM QTY
UV  Stabilizer  Master  Batch

(COntaining not more than 20%lrV
Stabilizeう

7000.000

kg
l. Pollpropylene 5635.000 kg

2. U.Vo Stabilizr 1414.000 kg

3。 Anti oxidant 21.000 kg

RA may take consequential action as per Policy / Prccedures.

l,4

P田りName:MOTHERSON StIMI
SYSttS LIMIII】 D

Itatus:
Deferred

―  ―  /Directci'ate Ge,reral o.
Ministry of Commerce &
. Government of lndia
Idyog Bhawan, New Delhi-1100i.t



No.:101′15/87‐ALC1/2016 Name:IIAMILTON No/Date:15/87‐

1/2016HOUSEWARES PVT.LTD,
18じ 26.04.2017

Flle ,No/Date:0310809647

5/AM17/ .12.2016

: The Committee considered the case as per agenda and decided issue deficiency letter to the authorisation

for submission ofthe following information.

138 la) Technical descriptions/specifications, percentage composition (by weight) of the products to be exported.

D Detailed manufacnring prooess along with technical justification for wastages claimed at each stage and each

materials required in the manufacoring process.

r) Chemical name, Technical specifications of items proposed to be imported.

Whether the scrap generated in the process is being reused or not. If not the technicd justification for its

be flrnished. If the scrap is being sol{ the sale value/commercial value may be indicated.

Material balance indicating calculative statement ofthe requirement of each of item for manufacture of each of
product.

Specification ofitem (l) in terrr ofpercentage ofcolour.

No.:120/15787‐ ALC1/2016 Name:VIKAS ECOttCH NorDate:15/87‐

1ノ2016
18ι 26.04.2017

Fllo:01/87/050/00513/AM17/ File ,No/Date:0510400650

l:0st24lA0/0Bo2lANtt7l 107.12.2016

IMeetNo/Date:15/87‐
ALC1/2016
,1&26.04.2017

HQ File :0 l/87/050/00 5 14 I AMI-T I Flle Lic.No/Date:0510400651

AM17ノ        107.12.2016

:The Conlmitte considered the case and decided to refer to DIPP。

No.:125/15787‐ ALC1/2016 Name:SWASTIK No/Date:15/87¨

1/2016

l aι 26.04。 2017

10400671

12.2016

No/Date:15ノ 87‐

1′2016
18ι 26.04.2017

10400674

12.2016

,YMERS

File

AM17/

: The Committee considered the case and decided to refer to DIPP.

No.8126/15/87‐ ALC12016 Name:MOTHERSON SIIMI
LIMIttD

142
File:01/87/050/00519/AM17/

: The Committee considered the case and decided to refer to DIPP.

File

No.:121ノ15/87‐ALC12016

HQ File :0 l/87/050/005181 AMIT I

動̈
　・HQ File:01/87/050/00494/AM17/

Ao

「
li



No.:102′15r87‐ALC12016 Name:HAMILTON Mcet No/Date:15/87‐

HOUSEWARES PVToLTD, ALC1/2016
21 dL 26.04.2017

File:01/87/050/CЮ 495/AM17/ File ,No/Date:0310809856

15。 12.2016

)n:The Committee considered the case as per agenda and decided issue deFlciency letter to the aul■ 】dsation

for submission ofthe following infomation.

) Technical descriptions/specifications, percentage composition (by weight) ofthe products to be exported.

Detailed manufacturing process along with technical justificuion for wastages claimed at each sAge and each

materials required in the manufacturing process.

) Chemical name, Technical specifications of itoms proposed to be imported.

Whether the scrap generated in the process is being reused or not. If not the technical justification for its non-use

be furnished. Ifthe scrap is being sol4 the sale value/commercial value may be indicated.

) Material balance indicating calculative statement of the requfurment of each of item for manufacture of each of
product.

No.:124715787‐ ALC1/2016 1 Name:P10NEER No/Date:15/87‐

YLEATIIERS LTD 16

18ι 26.04。2017

Fllo:01/87/050/00517/AM17/ File No/Date:0510400807

:05/24/040ノ00434/AM17/ 15.12.2016

: ■ e Commm〕 e cOnsidered the case as per agendao CoHImれ e decided to defer the case to exalnme the
of the authorisation holder.

No/Date:15/87‐

12016
l aι 26.04。2017

,No/Date:0510400824

16.12.2016

: The Commitrce considered the case and decided to refer to DIPP.

No.3113ノ 15/87‐ALC12016

File:01/87/050/00506/AM17/

Ｆ
卜
‐
‐
‐４６‐

臨 ¨ 5/87‐ALα側 ←

1靱
吻 ‰ D隅

鵜 I肝

‐

1,Tl鵬
715的
“"↑
mγ
トカ描叩叩l岬7 階おTギツTTO I

The Committee considered the case as per egenda and decided to the adhoc noms as follows:

Export Item Qty Input item Qty
Itinted Packaging Film of
other polyesters (23 micron +/-
s%l

１００

ＭＴ

Polyester Ⅱh o3 micron 1/‐ 50/ol 105ヽrr

may take consequential action ss pcr Policy / Procedures.



No.382/15787‐ALC1/2016 Name:MACRO POLYMERS No/Date:15/87‐

1/2016LヽTD。

18ι 26.04.2017

: The Commitrce considered the case as per agenda and decided issue deficienry letter to the

for submission of the following information.

Technical descriptions/specifications, percentage composition (by weight) ofthe products to be exporrcd.

) Detailed manufactr.ring prooess along with technical justification for wastages claimed at each stage and each

materials required in the manufacturing process.

Chemical name, Technical specifications of items proposed to be imported.

Whether the scrap generated in the process is being reused or not. If not the tcchnical justification for its

be furnished. tf the scrap is being sold, the sale value/commercial value may be indicarcd.

r) Material balance indicating calculative statement of the requirement of each of item for manufacture of each of
product.

No.384ノ 15787‐ALC12016 Name:MACRO POLYMERS No/Date:15/87‐

1/2016

18ぅ 26.04.2017

File:01/87/050/00477/AM17/ File ,No/Date:0810139334

19。 12.2016

: The Commitrce considered the case as per agenda and decided issue deficiency letter to the authorisation

for submission ofthe following infomation.

Technical descriptions/specifications, percentage composition (by weight) ofthe products to be exporrcd.

Detailed manufacturing process along with technical justification for wastages claimed at each stage and each

materials required in the manufacturing process.

Chemical name, Technical specifications of items proposed to be imported.

Whether the scrap generated in the process is being reused or not. If not the technical justification for its non-use

be furnished. If the scrap is being sold, the sale value/commercial value may be indicated.

) Mat€rial balance indicating calculative statement of the requirement of each of item for manufacture of each of
product.

No.:87/15/87‐ALC1/2016 Name:SANGHVI‐ CHNO No/Date:15/87‐

1/2016

laぅ 26.04.2017

,No/Date:0810139330

19.12.2016

ln : The Committee considered the case as per agenda and decided issue deficiency letter to the

for submission of the following information.

Tecbnical descriptionVspecifications, percentage composition (by weight) ofthe products to be exported.

) Detailed manufrcturing prooess along with technical justification for wastages claimed at each stage and each

materials required in the manufacturing process.

) Chemical name, Technical specifications of items proposed to be imported.

Whether the scrap genemted in the process is being reused or not. If not the technical justification for its

be fiunished. Ifthe scrap is being sol4 the sale value/commercial value may be indicated.

) Material balance indicating calculative statement of the requirement of each of itcm for manufacture of each

.LD。

product.



No.:92′ 15/87‐ALC1/2016 Name:DSM INDIA PVT. IMcet No7Date:15/87‐

IALC1/2016
レ1&26.04。 2017

No/Date:15/87‐

1/2016

18ι 26.04.2017

: The Commitrce considered the case and decided to refer to DIPP.

: The Committee considered the case and decided to refer to DIPP.

File:01/87/050ノ00485/AM17/

Ы
       IRLAⅢ e

:31/83/040ノ00196/AM16/

一面―
卜
面

1

…

5/87oALα側 6F繭
需

~躍

燃 Iκl l町
■∝∝87“ OЮ04"ハm71跳

允描 9ρリリ4‐1417 け ら器

31ド01T::| _

lon:The Conlmittee considered the case in the meetmg and decided to approve the ndhoc nornls and

llnended as under:

EXPORT ITEM QTY IMPORT ITEM QTY

Piston Bush made out of Phenolic

Moulding Compound of different size and

Part Numbers Piston Disc Brake for

Caliper

圏
聰

Phenolic Moulding ComPound

Grade Durez 30190 E Thermosett

Plastic

114129。 75

kg

RA may take consequential ection 8c pcr Pollcy / Prccedures.

田

No.3115/15r87‐

12016
Name:JK TYRE&
ISTRIES LD。

leet No/Date:

こC12016
18じ 26.04.20

icINo/Date:01

1.12.2016

DIPP宙de l

F,t. ilr.t---- - --- |

87/0s0/00s08 t/.Jltr7t l:0523lM0l004s2tlottt7l 12

ision: As per the written comments furnished by the

d26,04.2017, the Committee approved following ad-hoc norms:

′

静

l血

献

"耐
dl

別 側 %|   |

血eir letter No。 7/206/2017‐TSWI

153

EXPORT ITEM QTY IMPORTITEM QTY requtrcd for erport
of lfi| lg of erport

product

STEEL      RADlAL
PASSENGER    CAR
TYRES   ttELESS)
REINFORCED  WITH
POLYESTER   TYRE
CORD FABRIC

100 kg 1.NATURttL RUBBER 18.46 kg

2.S… TIC RIIBBER‐

PBR
25。63 kg

3.V.PoLATEX 0.10 kg

4.CHLOROBUTYL RUBBER 4.77 kg

5。 CARBON BLACK 23.32 kg

6.DIPPED POLYESTER
TYRE CORD FABRIC

2.86 kg

7.BEAD WIRE 4.77 kg  /

盛群滞欝
aWan,New Deihi_1lo01

晦
開

Itatus:
Deferred

RLA File

131/83/040/00194/AM16/

LicNo/Date:3110066494
21.12.2016

Case No.:93′ 15787…ALC172016 P田りName:DSM INDIA PVT.

ILTD

Itetus:
Deferred

しic.No/Date:3110066495

21.12.2016



9.RUBBER CHEMICALS¨
Antioxidants,

12. Miscellaneoues Chemicals
Stearic Acid,slmthetic Resin,
Bonding coupling agent
Activators, fillers, Dip
chemicals

Note: l. There should be a value csp on rubbcr chcmlcels Antiorident/Reterder/Acccleretors and

miscellaneous ChemimL as per geneni note for chemlcals oftheヨ hnd Book ofProcedure9

VoL■ 610m・
RA may take consequential action as per Policy / Procedures.

No.:104/15/87‐ ALC12016 Name:MILTIBASE INDIA No/Date:15ノ 87‐

1ノ2016LnttTED,
18じ 26.04.2017

1541 File:01/87/050/00497/AM17/ File :0310810094

。12.2016

No。 895ノ 15/87…ALC1/2016 Name:DSM INDIA PVT. INo/Date:15/87‐

1/2016

18乙 26.04.2017

File:01/87/050/00488/AM17/ File 110066510

:31/83/040/00074/AM17/ 12.2016

) Technical descriptions/specifications, percentage composition (by weight) ofthe products to be exported.

) Detailed manufacturingprocess along with technical justification for wastages claimed at each stage and each

materials required in the manufacturing process.

) chemical name, Technical specffications of items proposed to be imported.

D Whether the scrap generated in the process is bcing rouscd or not. If not the technical justification for ib non'use

nay be furnished. If the scrap is being sold, the sale value/commercial value may be indicated.

) Material balance indicating calculative statement of the requirement of each of ircm for manufacture of each of
pЮduct.

、LD。
Name:MACRO POLYMERS No/Date:15/87‐

12016
l aL 26.04。 2017

ic]ヽo/Date:0810139384
File:01ノ 87/050/00476/AM17/

:08/24ノ 040ノ00330/AM17/ .12.2016

10。 RIJBBER CHEMICALS‐
Retarder PVI

per agenda and decided issue deficiency letter to the

for submission of the following information.

1くκ

Case No.:83715r87‐ ALC12016 動̈

ffi case as per agenda and decided issue deficiency letterto the authorisauon

for submission ofthe followmg infomation.

Technical descriptions/specincatiOns,pOrcentage∞ mposition_Qと wot山00Fthe produm to be■ 型¨凛 /二__

Government of lndia
,idyog Bhawan, New Delhi-l1i;



D De@ss along wittr rcchnical justification for wastages claimed at each stage and each

materials required in the manufacnring process.

Chemical name, Technical specifications of items proposed to be imported.

Whether the scrap generated in the process is being rcused or not. If not the technical justification for its

be flrnished. If the scrap is being sol4 the sale value,/commercial value may be indicated.

r) Material balance indicating calculative statcment of the requirement of each of item for manufacture of each of
product.

No.385715/87¨ALCl′2016   1 Name:MACRO POLYMERS No/Date:15/87‐

LヽD. ALC1/2016
l aE26.04.2017

File:01/87/050/00473/AM17/ File 10139386

.12.2016

: me Co-mittee conSAered the case as per agenda and decided issue deficiency letter to the authorisation

for submission of the following information.

Technical descriptions/specifications, percentage composition @y weight) ofthe products to be exporhd.

Detailed manufacturing prooess along with rcchnical justification for wastages claimed at each stage and each

materials required in the manufactr.ring process.

) Chemical name, Technical specifications of items proposed to be imported.

Whether the scrap generat€d in the process is being reused or not. If not the technical justification for its

ly be furnished. Ifthe scrap is being sold the sale value,/commercial value may be indicated.

Material balance indicating calculative statement of the requirement of each of item for manufacture of each of
product.

Name:MACRO POLYMERSNo.386r15/87‐ALC12016
、Lつ。

No7Date:15/87‐

1,2016

l aζ 26.04.2017

10139387

.12.2016「いは側椰∽“"晨
m7. File

AM17/

,n : fne Committee considered the case as per agenda and decided issue deficiency letter to the

for submission of the following information.

Technical desoiptions/specificatioos, perccntage composition Oy weight) of the products to be cxported.

Detaile.d manufacturing process along with technical justification for wastages claimed at each stage and each

materials required in the manufacturing process.

) Chemical name, Technical specifications of items proposed to be imported.

Whether the scrap generated in the process is being reused or not. If not the tpchnical justification for its

be firnished. If the scrap is being sol4 the sale value/commercial value may be indicated.

Material balance indicating calculative statement ofthe requrement ofeach ofitem for manufacme ofeach of

No/Date:15/87‐

1/2016

l d1 26.04。 2017

File LicoNo/Date:3110066517

1/83/040ノ 00163/AM16ノ 。12.2016

)n:The Conlmittee considered the casc as per agenda and decided issue deflciency letter to the authorisation

for submission ofthe following infomation.

Technical ofthe to be

八

G_overnment oi rnoi" 
--",

urryog Bnawan, New Delhi_11001i

Case No.:91′ 15/87‐ALC1/2016  11電
子

Name:DSM INDIA PVT. Itrtur:
Deferred

「IQ File:01/87/050/00484/AM17/

,lr C:neral



161

justification for wastag$ claimed u each stage aad each

materials required in the manufacturing process.

Chemical narne, Technical specifications of items proposed to be imported.

Whether the scrap generated in the process is being reused or not. If not the technical justification for its

be furnished. If the scrap is being sol4 the sale value/commercial value may be indicated.

) Material balance indicating calculative statement of the rcquirement of each of item for manufacture of each of
product.

Name:AMAR CIIAND& No/Date:15/87‐

1/2016

18じ 26.04.2017

File:01/87ノ050/00524/AM17/ Fllo 。No/Date:3010103917
12.2016

The Co.mittee considered the case as per agenda and decided to call for the Import licence from

holder.

S.3.S.REDDY
al Director Ggneral of Fo

3e.neral o.'Forei
>f Ccmmerce & lr
lernment of lnd
awan, New Delhi

No.:77ノ 15ノ87…ALCl′2016  1

1疑州態IJ"‐
File Ю1/87/050/∞470/AM17/1RLA Fllo 知w  階渕貯Ю3Ю8皿釧
ffin commcnts furnished by the DIPP vide their leuer No.7l22D0

l9.O4.2Ol7,the Committee approved following adhoc norms:

7

160

EXPORT ITEM QTY IMPORTITEM Qty requlred per unit
of ftnlrhcd good

Rubber Floor
Covering & Mats

300000.00

Kg
1.Namal Rubber 0.16622 kg

2.EPDM Synthetic Rubber 0.3960 kg

3. Zinc Carbonate 0.020533 kg

4. Anti oxidant, Kumano>r, IONOL 0.011733 kg

5.Accelerators CBS 0.014666 kg

6. Accelemtors ZDBC 0.011733 kg

7. Relevant PVI 0.011733 kg

8。 Carbon Black 0.088 kg

9. Ppt. Silica Filler 0。 16622 kg

10.Bonding Agent SI‐69 0.013689 kg

11.Processmg 011 0.0528 kg

12.Reclaim Rubber 0.10266 kg

Note: There should be a value cap upto 7o/o of FOB value of erport for

AntioridanUAcceleraton/Retarders.

RA may take conscquentill actlon as per Policy / Prccedures.

iCase No.:131′ 15r87ⅢALC12016



COMPOIJNDS PVT.LTD。

:05/24/040/00481/AM17/

No.:127/15/87‐ ALC12016 No/Date:15ノ 87‐

1ノウ016
l aζ 26.04.2017

「Q Hb Юν87Ю50Ю0520/AM17 ,No/Date:0510401006

1.2017

: The Committee considered the case as per agenda and decided issue deficiency letter to the

for submission ofthe following information.

Technical descriptions/specifications, percentage composition @y weight) of the products to be exported.

Detailed manufacturing process along with technical justification for wastages claimed at each stage and each

materials required in the manufacturing process.

) Chemical name, Technical specifications of items proposed to be imporrcd.

Whether the scrap generated in the process is being rpused or not" If not the t€chnicd justification for its non-use

be furnished. If the scrap is being sold, the sale value/commercial value may be indicated.

) Material balance indicating calculative statement ofthe requirement of each of item for manufacture of each of
product.

Nnme:SPERRY PLAST No/Date:15/87‐

16

18ι 26.04.2017

File ,No/Date:0510401071

:05/24/040ノ00491/AM17ノ

: The Commitrce considered the casc as per agenda. Committee decided to defer the case to examine
ofthe autho五 sation holder.

No/Date:15/87¨

1ノ2016
l a526.04。2017

,No/Date:0510401070

: The Committee considered the case as per agenda. Committee decided to defer the case to examine
of the authorisation holder.

No/Date:15ノ 87‐

1ノ2016
l dι 26.04.2017

File 110066534
1/83ノ040/00067/AM17/

: The Committee considered the case as per age,nda. Commitrce decided to defer the case to examine the
ofthe authoHsation holder.

No.8129715787‐ ALC12016 : Name:VIKAS ECOTECH No/Date:15/87‐

12016LIMITED
18し 26.04.2017

File:01/87/050/00522/AM17/ File LicoNo/Date:0510401072

卜05/24/040ρ 0495/AM17/ 1.2017

rn : The Committee considered the case as per agenda and decided issue deficiency letter to the

for submission of the following information.

Tecbnical descriptionVspecifications, percentage composition @y weight) of the products to be exportcd.

File:01ノ 87ノ050/00466/AM17/

File:01/87ノ050/00467/AM17/

HQ File:01/87/050/00487/AM17/

Detailed manufacturins Drocess alons with rcchnical iustification for wastages claimed at each

S.B.S.
Addlional Direclor Coneral

Directorate Ge,.r"riiol ibreifi iral
Ministry of Commerce & ln-clustry

Gcvernment of lndia

Case No.:73/15/87… ALC12016

Casc No.374715/87‐ ALC12016 P田けName:SPERRY PLAST
LTD.

Status:

Deferred

U/」yog Bhawan,New Delhi‐ 1lool



materials required in the manufacnring process.

Chemical name, Technical specifications of items proposed to be imported.

Whether the scrap generated in the process is being ncuse.d or not. If not the technical justification for its
be furnished. If the scrap is being sol4 the sale value/commercial value may be indicarcd.
Material balance indicating calculative statement ofthe requrenlent ofeach ofitem for manufacme Ofeach of

product。

No.:116/15/87‐ ALC1/2016 Name:Ao MoPOLYPLAST No/Date:15/87‐

1/2016PRIVATE LIMIttD
ldじ 26.04.2017

: The Committee considered the case as per agenda and decided issue deficiency lettcr to the

for submission of the following information.

Technical descriptions/specifications, percentage composition (by weight) ofthe products to be orported.

) Detailed manufacturing prooess along with technical justification for wastages claimed at each stage and each

materials required in the manufacturing process.

Chemical name, Technical specifications of items proposed to be imported.

Whether the scrap genemted in the process is being reused or not. If not the technical justification for its
be furnished. Ifthe scrap is being sold the sale value/commercial value may be indicated.

) Marcrial balance indicating calculative statement of the requirement of each of ircm for manufacture of each of
product.

No.:117/15/87… ALC1/2016 Name:BLS POLYMERS No7Date:15ノ 87‐

12016
l aι 26.04.2017

,No/Date:0510401161

.01。2017

The Committee considered the case in the meeting and decided to sppnDve the adhoc norms and

as under:

No.872715/87‐ALC1/2016 Name:StIMLON No/Date:15/87‐

1/2016,YESl阻R LIMI「ED
laじ 26.04.2017

,No/Date:5210042131

11.01.2017

.Ornment Ofindil

aWan,New DeihL

File:01/87/050/00510/AM17ノ

W Stabilizer Master Batch
(containing not less than 20o/o W
Stabilizer)

RA may take consequential action as per Policy / Procedures.

File:01/87ノ050/00465/AM17/

File:01/87/050/00509/AM17/



No.:88/15/87‐ALC1/2016 Name:MACRO POLYMERS No/Date:15/87‐

172016

18じ 26.04.2017

Lヽつ。 Deferred

「
QⅢ∝m慇7Ю

"Ю“

田ハm71鵬
鵬 OЮ0421/AM″

rn : The Committee considered the case as per egenda and decided issue deficiency letter to the authorisation
for submission of the following information.

) Technical descriptionVspecifications, perc€ntage composition (by weight) of the products to be e:rported.

Detailed manufactuing prcess along with technical justification for wastages claimed at each stage and each

materials required in the manufacturing process.

) Chemical name, Technical specifications of items proposed to be imported.

Whether the scrap generated in the process is being reused or not. If not the technical justification for its non-use

be ftrnished. Ifthe scrap is being sol4 the sale value/commercial value may be indicated.

) Marcrial balance indicating calculative statement of the requirement of each of itcm for manufacture of each of
product.

No.:89/15/87‐ALC172016 P錮けName:MACRO
POLYMERS P.LTD.

File:01/87ノ050/00482/AM17ノ | File

AM17ノ

: The Comminee considered the case as per agenda and decided issue deficiency lettcr to the authorisation

for submission ofthe following information.

Technical descriptionVspecifications, percentage composition @y weight) of the products to be exported.

Detailed manufacturing process along with technical justification for wastagcs claimed at each stage and each

materials required in the manufacturing process.

) Chemical name, Technical specifications of it€ms proposed to be imporrcd.
Wheter dle scmp genented in dle process t beng reused or not.If notぬ e"chnicdjustiacation for its

be fimrished. Ifthe scrap is being sold" the sale value/commerpial value may be indicarcd.
r) Material balance indicating calculative statement of the requirement of each of item for manufacture of each of
product.

11.01.2017

ICaseNo.:1051働17¨

ALC12016 1111ill!::ξ
:ざ1lI◆ATE

Ⅵeet No/Date:15/87‐     1
へLC1/2016        1
218ζ 26.04.2017         :

F:TずI椰
的
T9撃
m7性念卵叩囲1鰤7 H¶辮憫ド田∵9「

曖暇 れ洲7篤恩点織 l』:Ⅷ謂盤lc鷺点:HP耐
ehH饉げ口
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EXPORT ITEM QTY IMPORT ITEM QTY
Article of IIDPEILLDPE

Bags ofPolyethylene

l kg HDPE/LLDPE Gmmules

eecyciedl

1.05 kg/lcg content of HDPE and

LLDPE each contained in the

export product

/RA may take consequentiel action as per Policy / Procedures.

為

A

Ariditlonal Director General oi [creig,l 'ii'iul

Directoi'ate Gs,leral o. Forei-'n Trade
tjiinistry of Commeice & lndustry

Governrnent of lnciia
tjcJyog Bhawan, New Delhi-1'10011

ユ′υ

Status:
lpproved



No.:128/15r87‐ ALC12016 Name:VIKAS ECOTECH

RLA File

:05/24/040/00494/AM17/

No.:75/15r87¨Al`C1/2016 P田りName:AAKASH
POLYTILMS LIMITED

P肛りName:PLASW INDlA
LIMIm

18じ 26.04.2017

File:01/87/050/00468/AM17/ File

:52/24/040/00068/AM17/

: The Committee considered the case as per age,nda. Committee decided to defer the case to examine
ofthe authoHsation holder.

No.:76r15/87‐ALC1/2016

No/Date:15/87‐

1/2016

18じ 26.04.2017

icoNo/Date:0510401251

INo/Date:15/87‐

12016

INo/Date:15/87‐

1/2016

laじ 26.04。2017

File:01/87/050/00469/AM17/ RLA File

:3724/04(ソ 00009/AM17ノ

,No/Date:3710002664

The Committee considered the case in the meeting and approved ar appllcd for by the

holder in their Advanced Authorization.

17

LicoNo/Date:5210042143

F…
73/1S/8鶴αtt61w灌

言
即S鵬
鵜II・ 1師
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肺 眈 ∝ 口 爛 例 7

EXPORT ITEM QTY IMPORT ITEM QTY RECOMMENDED
PER KG OF EXPORT

「

EM

FLLED COMPOUND PP‐
POLWJHITE 94WS

cOrmG211/‐ 1%PP
COPOLYMER 61/‐ 10/0

■TANIIM D10XDE AND 73+ノ ‐

1%CALCIUM CARBONATEl

1,00,000

kg

1.POLYPROPYLENE
COPOLYMER

0。2163 kg

2.T「ANIЛИ D10XDE 0.0618 kg

3.CALCIIM
CARBONA‐

0。7519 kg

RA may take consequential action as per Policy / Procedurcc.

Meeting ended With a vote Ofthanks tO the chair.
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